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gether » . h the Auditors’ Report |
on the Accounts.

(ii) Review by Government on the
working of the Company

{Piaced in Library. See No. LT-3978/

65 for (i) and (i) ]

f. THE COFFEE (SECOND AMENDMENT)
RuLBs, 1965.

11. THE TEA (AMENDMENT) RULES, 1965.

Tue DEPUTY MINISTER IN THE
MINISTRY or COMMERCE (SHa1 S. V.
RaMaswany): Sir, I beg to lay on the
Table:

(a) A copy of the Ministry of Com-
merce Notification G.S.R. No.

170, dated the 18th January,
1965, publishing the Cofiee
(Second  Amendment) Rules,

1965, under sub-section (3) of
section 48 of the Coffee Act, 1942,
[Placed o Library. See No. LT-
3979/65.]

A copy of the Ministry of Com-
merce Notiflcation G.S.R. No.
253, dated the 10th February,
1965, publishing the Tea (Amend-
ment) Rules, 1965, under sub-
section (3) of section 49 of the
Tea Act, 1953, [Placed in
Library. See No. 1.T-3980/65.]

(b)

MESSAGE FROM THE PRESIDENT IN
REPLY TO MOTION OF THANKS

Mgr. CHAIRMAN: I have to inform
hon. Members that the following message
has been received from the President:

“I have received with great satisfac-
tion the expression of thanks by the
Members of the Rajya Sabha for the
Address I delivered to both the Houses
of Parliament assembled together on
the 17th February, 1965.”

{RAJYA SABHA]

3ie

RESIGNATION OF MEMBERSHIF® BY
SHRI A. M. TARIQ

General Discuasion

Mr. CHAIRMAN: | bave to wiform
Members that Shri A. M. Tarig, a Member
representing the State of Jammu anyd
Kashmir, has resigned his seat in the Rajya
Sabha with effect from the 4th March,
1965.

LEAVE OF ABSENCE TO SHRI TARA
SHANKAR BANERIJER

Mgr. CHAIRMAN: : 1 have alo to
inform Members that the following letter
dated the 2nd March, 1965, has been
recewved from Shri Tara Shankar Banerioe:

“As | am suffering from blood pres-
sure, I have been advised by my physi-
clans not to leave station but to remain
in rest. So I pray that you will be
kind enough to grant me leave to abstain
from the present Session of the Rajya
Sabha and I hope that I shall be excused
for my unintentional absence.”

Is it the pleasure of the House that pei-
mission be granted to Shri Tara Shankar
Banerjee for remaining absent from all
meenngs of the House during the current
session?

No hon. Member dissented.

Mr. CHAIRMAN: Permission to re-

main absent is graated.

THE BUDGET (GENERAL), 1:.
GENERAL  DISCUSSION—continued.

Surl M. GOVINDA REDDY (Mysors):
Mr. Chairman, the Budget has brought us
a profound sense of relief, a sense of relief
for the reason that it is balanced, again a
sense of relief that no considerable tax
burden is imposed afresh, a sense of relief
agaln that some necded relicfs are given,
a sense of relief again that the routine
Budget has changed and that the Finance
Minister has given an original touch to it.

-~



3103  Budget (General) 1965-66 { 11 MARCH 1963 ]

[Tue Depury CHAIRMAN in the Chair]

The pomnts which, 1  my opinion, dis-
close that onginal touch are that having in
view the imperative necessity of curbing
the growth n population, he has very
mgenjously  introduced some measures
which either do not encourage the growth
ef families or which give relief for provid-
ing for the employees of industrial con-
serns arrangements in family planning.

'
- i

Agam an original touch is given in visu-
ahsing the great danger of concentrating
industries n cities, which in turn has given
r1%¢ 10 many problems, manifold problems
of a very difficult nature. So, he has again,
with great intelligence, tried to discourage
this phenomenon by providing an induce-
ment for such of those industrialists who
want to re-invest, after selling their invest-
ment and property in the cities, in rural
areas by cgiving them reduction on that
amount of reinvestment in taxation. Again
an original touch is secn in his very vigor-
ous measure of trying to curb excessive
investment m cities. We have seen to our
great nconvemence, to the great incon-
venience of the building departments of
Government. that very great building
activity is going on in cities in the private
sector with the result that iron and steel
are short, cement is short, and most of the
Government projects are delayed because
they themselves cannot procure these and
ofher essential items for building. That is
because those who have money do not
mind paying very high prices for these
materials m the blackmarket, and they can
afiord to pay high prices in blackmarket
snd build because they collect fabulous
rents from tenants. This has been dis-
couraged by introducing a taxation system
en urban property ‘There are others
which I need not 1efer to. But 1 congra-
wmlate him for the original way in which
ke has dealt with the Budget.

“ow, Madam, T come to the reliefs given
s indirect taxation. I am glad for one
thing that the Finance Minister has recog-
mised the necessity of giving relief in the
field of indirect taxation. He has said in
hic <peech that while the two essential
objectives of indirect taxation are, firstly, to
raise revenues and, secondly, to make it
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serve as an instrument of price policy, the
impact of these duties on individual budgess
has to be kept in view. 1 am very glad
that for the first time recognition has been
given to this that people are put under
great strain by the rise in excise duties and
the consequent rise in the price of articles
of consumption. While congratulating him
and thanking him for the reliefs that he
has given, I would like him to go further
into this side of the matter. The relicfs
he has given do not pertain to articles of
general consumption, though whatever
reliefs he has given are quite welcome. In
fact, when we heard him read his speech,
we went homie with the impression that all
our pockets had something good by way
of relief, but when we went home., we
found that our pockets were either empty
or there was just a peanut there. The only
articles of general consumption that get
relief here are vegetable oil and coarse or
medium cloth. It is not that I mean to
under-rate the relief given in respect of
printing and writing paper, cycle tubes or
cycle parts or footwear, these are not
articles of general consumption. Or let me
confine the field to the necessaries. Here it
is that the Finance Minister should engage
his attention in trying to find out ways
and means of giving relief. 1 want him
to think of the necessariecs which are
imposing a very heavy burden on the
people. He himself says that the excise
duties have increased from Rs. 145 crores
in 1955-56 to Rs. 773 crores in 1964-65.
That means, in a period of nine years, in
less than a decade, the increase is more
than five-fold in excise duties alone. 1If the
increase in the excise duties is more than
five-fold, then the income of the individual
must also keep pace in that proportion. It
is not so. We have to take into account
the rise in prices in other commodities.
Has he taken that into account? How are
we to account for the fact that an individual
family’s budget has to spend more than five
times, more than what he was spending
for his necessaries? Well, there is con-
siderable hardship in families which have
limited incomes and they are 99 per cent
in India. And when there is this spiral of
rising prices, at least the Finance Minister
should try to think of giving more relief.
1 know that he is functioning under the
imperative necessity of an overcharged
planned economy. I know that he cannot
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be over-generous but at least for the time
being he can give relief. Government have
mot been able to restrain the rise in prices.
§ think at least for this temporary period
when the prices have unaccountably risen
very hugh, he has to give relief. This may
mot be a permanent feature but at least as
a temporary feature, he will have to think
of coming to the relief of the general popu-
lation. I am sorry that he has said—

1

“1 feel that in our present circum-
stances where high prices have put a
wrain on A section of our pegple. ...

I have quoted from his speech. I want
the Finance Minister to correct himself.
It is not a section of the people but it is
the bulk of the people on whom the strain
is put. If this fact is recognised by him,
1 am sure he will find the necessity of giving
more relief. He is kind and good, I know
that. And he cannot give way to his gene-
ral impulses, that also [ know. But he
should bc more liberal. And if he cannot
find any other means, let him try and close
holes in the pockets of his colleagues and
prevent wastage and save and give relief.
I am glad to say in this connection that
the Home Ministry and the Cabinet in
aeneral have thought of cutting down the
administrative  expenses. They have
appointed Committees to go into adminis-
trative reforms. That is a very needed
measure  which many Members of this
House and of the other House have been
advocating from time to time. [ am glad
that Government have at last taken this
step. I am sure that will go a long way
to reduce the admunstrative cxpeaditute.
Whatever it is, he must find ways and
means. discover ways and means, and come
to the relief of the general bulk of the
people. 1 am not exaggerating the suffer-
ing of the people. It is creating despair,
in one word I say. 1 move with the
masses, I move with the people and every-
body who moves with the masses feels the
strain. So, at least for a temporary period,
wntil we bring down this rise in prices,
he must give more relief. And for that
any statutory reduction of rates is not
necessary, he can issue notifications. The
Governmesnt have powers to do that. I
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would like him to do so. Very humbly [
plead that he shoud give his attention ie
this.

General Discussion

The next point that [ would like o
come to is the question of foreign
exchange. I know that the foreign ex-
change position is becoming more and
more difficult.  There has been an evd
prevailing in the form of over-invoicing
and under-invoicing. This evil has resulted
in the leakage of foreign cxchange and
also in giving encouragement to smuggling
{n Japan, I am told, there are some firms
who have got a method of verifying the
invoices and selling the goods at correct
prices and those firms have got different
branches in the international field, firms
like Toyo Menka Kaisha, Goshi Kabuski
Kaisha and Mitsues. These firms have
got their branches and they send from time
to time the prices prevailing in the intec-
national markets so that the invoices are
checked in relation to the prices. Simi
jarly, our Government must have a machi-
nery to know the prices prevailing in the
international markets from week to week
50 that they may check this evil of over
invoicing and under-invoicing and this
leakage of foreign exchange.

Then the other suggestion that [ would
like to make is in regard to giving licences
only to actual users. Now, there is
great evil prevailing in the licensing market
where the licences are got from the
Goverament and are available, and sold,
for users. Somebody buys the licence and
makes use of it. This is a great evil. [
know, the Government are certainly aware
of L reuton NI, T ve Lo il ;ea-
sures to check this evil. [ dare say thar
they are taking measures but I do not
know what measures they have taken
They will have te take measures to check
this evil because there is a great black-
market prevailing in the matter of licences
It acts not only as an evil in giving full

scope to blackmarketeers but also as
restraint on the bona fide industries i
increasing their production. And when
the licence is got in the blackmarket

paturally the cost of investment in the
industry also goes up; and the cost of
production also goes up.
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In this connection, I would also like to
point out another evil that prevails, the
evil of allocation of raw materials to indus-
#eles. I mean, some of the raw materials
which are imported or allocated by licences
8ome time ago, there was an attempt made
2 find out whether any import licence
should be given for raw materials at all.
¥ presume that 1t 1s only for such raw
materials as are not found jwithin the
couniry that the licences are given. But
when the licences are given, care should be
taken to give those licences to the actual
ugers. I may bring to the notice of the
Minister one instance. There are several.
This belongs to the Technical Development
Branch of Supply and Industry Ministry
(Food and Oil Division). Here theic is a
Heence given in free market for buying raw
chemicals. These raw chemicals are con-
verted into impregnating varnishes and
enamelling chemicals. Now, there are four
firms, I think, in Bombay. One is Beck &
Company, the other s Hindustan Trans-
missions, the third 1s Devidayals and some
other concern.

Tue DEPUTY CHAIRMAN: Your time
i over. How much more time would you
take?

St M GOVINDA REDDY:
take five minutes.

I owill

Out of th:se four concerns, Rs. 14 lakhs
are given to Beck & Co., 50 per cent. of
whose capital is owned by Germany,
whereas the other three concerns which
#re cent. per cent. Indian are given Rs. 1:33
fakhs cach. Now, Beck & Co. are not
actual users in the sense that they do manu-
facture enamels but do not consume
enamels themselves whereas the other three
eoncerns are consumers of these enamels
and will have to buy from Beck and Co.,
¢hamels they are short of. I do not know
on what basis this amount of Rs. 14 lakhs
# given to them

Again, the allocation as between the other
fiiree also does not depend upon their
installed capacity or upon their present
producing capacity. Again, there was an
sdditional quota by the D.L.F. sources of
Rs. 4 lakhs. Out of this also Rs. 190
Takhs is given unasked to Beck & Co. and
Rg. 1-33 lakhs to the other two. There

General Discussion

3108

must be some basis. Either this allocation
must be on the mstalled capacity or on the
firm being the actual user. The fact is that
the Industrial Adviser concerned there has
been 1ssuing licences on the basis of favo-
uritism. And, obviously, since no reasoa
can support this, we must presume that
there must be some other reason which
attracts him to Beck & Co. I will leave at
that. So, this must be looked into.

There are many complaints of this
nature. But since you have cautioned that
my tume is over, I would like to make one
more suggestion and lecave out the rest.
Now, we have been suffering from food!
shortages.  An 1mportant officer of the
Agriculture Ministry had stated in Septem-
ber, 1964 that nearly Rs. 100 crores worth
of crops were lost in pest and weeds. If
that 1s so. we are spending more than
Rs. 450 crores or so on food imports,
We should take care to see that we manu-
facture pesticides within the country. If
we manufactire pesticides within the coun-
try, it would be gunte possible to minimise
this great loss.

That 15 all, Madam [ had many other
points  But since there i1s no time I have
to stop here. Thank you

Suri D. L. SEN GUPYA (West Bengal):
Madam Deputy Chairman, the Budget, as
it is, 1s an inconsistent one The figures
in the Budget do not tally with the facts.
It we look at the Budget, w¢ | once see
that there is 4 very big utem on accoumt
of Defence

Tue DEPUTY CHAIRMAN Just 2
moment The House will rise at 1-30 p.w

SHrI D. L. SEN GUPTA. Now Defence
is really very important, particularly when
there is a danger of aggression from China
and Pakistan. We hear that India is not
in favour of atom bombs because India
does not consider it so very vital though
China which is our professed enemy has
got the secret, has got the science and
has developed it to a great extent. T va
do not contemplate an atomic war, and
for atomic war if we at all depend on
America and Great Britain for help, what
is the sense in having such a fat Defence
Budget? True, I understand the thesis
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that the Government should go all out
for peace with China, with Pakistan and
with the rest of the world. ‘That is India's
tradition. But with that Indian tradition
this Defence bill does not fit in.

1 can refer to a short news but a very,
very important one, appearing on the
front page of the Delhi edition of the
‘Statesman’ of the 3rd March. Though
the news is very short, it is pregnant with
meaning and danger. This news is quoted
from the Military Review. a US. Army
journal, dated the 1st Alarch, 196S.
According to that Army journal, Chinese
20—30 million strong militia “could lead
to military disaster in case of a war with
Communist China”. This 20— 30 millior
strong militia is a startling figure if we
accept China as an enemy country. As
against that, our Defence budget is incom
patible.  Either go all out for war effort
or do not have such a fantastic Defence
Budget. Tt is inconsistent. [ charge the
Government with inconsistency.

Coming to the next item, we sufter from
difficulties of foreign exchange. Ours is
an agricultural country, not an industrial
country, If India can be described. as is
described in our National Anthem-

W TR | T AT AT T
TIANI AT ITF (09

fhat is India. But what have we done?
We have neglected our land resources.
We have neglected our human resources.
‘We have no planning. Our land goes
uncultivated.  Our human resources go
unemployed. 1 am giving certain fizures
taken from the data supplied to me in
reply to my questions in last September
only. We have 1in India registered
unemployed 25,42,283, not a wmul!
number. And there are many unregisiered
unemployed, and their number will be
double this figure. We can namrally
conclude that we have unempioyed
fuman resources of about ons crore. We
have no planning for them. The Budget
does not take note of them.

So far as our land resources are con
cerned, in 1963-64—-that is also a data
supplied to me by the Minister—in paddy
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and wheat the land under cultivation was
12,65,37,000 acres. As against that--it
is also an answer supplied to me by the
Minister—8,48,95,000 acres of land
remained uncultivated. In other wonds,
almost the same area of land remains
uncultivated. We go to America under
the P.L. 480 plan. We go to Australia,
a small country, for our wheat, It is
reported in the ‘Stateman’ of 3rd March
that our Food Minister, Mr Suh:gw
maniam, is going to Australia for wheat.
Nothing could Be more serious than this.
It says: ‘Mr. Subramaniam 10 visit
Australia—Mission to buy wheat’. That
is the contribution ot our Congress
Government for the fast Y7 years,
unchecked, uncontrolled by any democre-
tic Opposition. Wheat we purchase, our
foreign exchange goes. Rice we purchass,
our foreign exchange goes. We spend for
defence though we shall not do any work
and we expect our people to remain sober,
cool, dying of hunger and starvation,
doing nothing. That is too much to expect
from the hungry millions, We promised
them socialism. We are nowhere near
the mark. Only in February—on the
{0th—our Prime Minister, Shri Lal
Bahadur, opened a Delhi Plan, having a
commitment of Rs. 3-35 crores for
beautifying or magnifying Delhi. not
simplifying. What for?—for big hotels,
big parks, big libraries, big garages. eic.
That is the plan.

SHRI N. PATRA (Orissa): He is buoild-
ing the capital of India.

SHri D. L. SEN GUPTA: 1 know.
You cannot starve the whole of India ta
order to glorify Delhi, that is not sociel-
ism. You have made it a city of Ambas-
sadors, neglecting the rest of India. So that
is the concept of socialism. That is how
you keep the rest of India neglected. This
morning, I told the Raillway Minister te
appreciate the sufferings of the Calcutta
people. In Calcutta we are crying for @
second bridge over the river Ganges.
There is a narrow passage—that is the
Howrah Bridge approach. In the
approach there is often congestion amd
people with tickets in their pockets have
missed their tramns Tor no fauli of thews.
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He pleads that there is no money. For
the circular Railway in Calcutta there 1s
no money. Though I am proud—I am
not taking any  provincial stand—West
Bengal has a special claim too. India was
divided at the cost of Bengal and Punjab
so that India could be free. How have
we reacted? The problem of the refugees
is there in West Bengal. In Punjab it
is solved, in Bengal it remains. West
Bengal contributes by way of foreign
exchange through tea and jute industries,
possibly more than 50 per cent. foreign
exchange that you are getting through
other States in India. So far as Income-
tax is concerned, that is more than 30 per
cent. from West Bengal as compared with
the rest but in respect of distribution, you
go by the number of heads. You go by
how much population is there in Bengal.
You compare 1t and then distribute. When
West Bengal is a border State, they have
<o look to the frontiers also through then
own police. All these problems being
there, you are looking not to the interesis
of Bengal. When the DM.K. at one
time asked for separation, you said: ‘You
are anti-national’. If tomorrow the Bengal
people raise that cry, you will call them
‘anti-national’ but why do people go anti-
national? If you neglect them all the
time, there is bound to be this cry.
Whether I raise the cry or any other
person raises the cry, the cry 1s goilng to
come. You have to take a rational view.
You have to make a balanced budget. In
making a balanced budged, you take all
the States and all their problems and if
we take the West Bengal problem, I can
certainly tell you this. In India there are
25,42,283 registered unemployed people
From some answer I got this. In West
Bengal, there are 4,88,787. In other
words the unemployment in West Bengal
is more than 25 per cent. of the total
unemployed  registered in India. In
Bengal, in Durgapur and Calcutta, you
find people from different parts are
employed. Bengal does not grudge that.
Bengal does not claim that only Bengalis
should be employed there but all that I
ask is to see about Bengal’s problem
‘The unemployed in India are 25 lakhs and
in Bengal it is not less than 4,88,000. Un-
less you solve this unemployment pro-
dplem in West Bengal, where will the un-

90 RSD—S.
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employed people go? They will turn
Communists, they will turn anti-social,
anti-national elements out of frustration.
You will then say:  ‘You are pro-China,

you are pro-Russia, you are pro-
America’ and all that, but we are all
pro-Indians. You make them anti national

by not looking to their problems and it is
the task of the Government and the
Government is not fulfilling it. We have
our Plans. Who really benefits out of
these Plans? 1 am giving some figures
from a Reserve Bank Bulletin on indus-
tries, which is published periodically.
Taking 195556 as the base, the bulletin
says: if the public limited companies had
100 per cent profit in 1955-56, that profit
has been 1097 per cent. in 1956-57 and
in 1962-63 it has been Rs. 194°6 per cent.
or, in other words, in six years, from 1956
to 1962, the public limited companies are
making double the profit. The private
Jimited companies, taking the base at 100
per cent. in 195556, they were making
119.5 per cent. profit and, in 1962-63 their
profits are still more, it is 2588 per cent.
I do not think socialism will come in this
way. Your Plan benefits are only being
derived by the public and private limted
companies, not by the common man and
you count the national income by distri-
buting that to the whole nation, by divid-
ing the number of men in this country.
But that is not the way. If vou want to
look to the people’s interest, the apprcach
should be different, the approach should
be from the main source and that is the
land resources. That is our own. For
that, we need not go to foreign countries.
For that, we need not think of foreign
exchange. For that, we need not be
afraid of anybody. Why do you not
create a national militia? Make every-
body a compulsory member of an Indian
militia and ask them to go to the land,
to the schools and villages, where they
are meant for. I do not want to take any
more time.

oy FFHIATAA NEA (AT ) ¢
FARAT Y, TH FNS FT QT wedl |
quig Frgr sar g, a1 =@ gF T fFar
ST gHAT §

+

¥ Lo T
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Something to all, sufficient to none.

7 A€ TS, T FIE AT

Surt BHUPESH GUPTA (West Bengal):

What was the English?

ot ITHIATA AN : Something
to all, sufficient to none. faa i‘q;'(Tf
& BHIR ¥I-9g47 Y 9 yg awe
gamr 7. am fEgn, cgs fax
§ s F 9 g1 AT IF A9E
o § TR M WA 9% UF B
FAAT 9 G317 gy @ £ F1E qa7 d9
F AT, T AW | I @ AT
fog gifatr & |19 F9E @y AT,
arar v, fREY 1 #1 @w g
gar, ot Y g€ g g, A
T EE, FF QM EE | 7 T8F SARI
gr ATAT AT

A AT Tgt FT MITF AFAT
Fot ST T T @A ARATE | qF
1 gaT g2 g, TF wediax g
g2g AT AT 9% F WAAT AAT T
Eaq 79 F faar, 77 39 g@ofY v
gg | zwF HITor a8 & fromd o
e faea a1 §, 98 @ O AW
F1 e aren &, AT g A
G IFMIT §, FAFIT §, TTHT T9qq
qFa[ TgE ; FAfE T et §
qgy Y A sA qFA 4, ;T q1 AR
st 7df =T FET | AT FT 94T AT
f5 7T § FOF 907 §HIT 7 AT
Tiel % §FW §, 57 % 7 Tw aw,
g 919, 59T Uwfag g1 FT 3y
FIT 2, W7 FAET 9 &1 gL &
FSTY H 95 TREAGTY FIFH § FH
gg A1 EMT F I 94 § H”
FEr q3Wi &1 S AT WA g1 A
qUTH SR &1 qAT gS WT IR
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uF IS TT ArqE  qrg qAT &, AAr
Y, 5 wzdiow F 9 E 3w few
I FY AT & IART FA0 AFAOA
9g= 78T §, F9if% 7 T8 &y sfcnw
T FT gTd 9 BHET ATl q, WL AL
T FTAT FT AT qiewT g Tar g b
AT F1 7 it @ g fF o oqs-
SN Y, TA TLEEIT HT, H12FAT
W F ATT ST WEW FF g@h
Hiat FeFuT faar ar A 537 v ?
zgfag GO widar & fF o 39w
T %edgt 9T | faser fzar, 39
far, T A A DA SH{RIW E, 1%
¥ qoP-AeY I7 AT I IA1T AH
g R SFE A9 §, SAE 5y
q ®F qeeTSy qrowy a7 fed, @Y
a1 3 ITENT ged gy arddT, M7 I
FT geET AT FIFT |

gt i MY Aifeaw aqy 97
q Wt gFewr gy fawmer &, aga
gegt fFar AT zas A7 o asr
geqaTR | O3 gAT FAT 7 owqd 9dr
grn P e Fwm & W a3 fad
TIg ! OF gra 8§ faur w7 qmi g
g gt o faar, @7 Fr Far fE
F1G AT F 19 IET HT AT
wr7eE 5 Fmesd waF AT
7 vg fad & smarg, w7 Fam AT
a1 gt & =T qgi aF qF qreH &
FYG & W T AR F a8 T &,
FfeF T F AT [F T2 § | I 4T
fraa? F19 Fag & 79 I3T 5T
AL gl Hg fmag 74 Qv ew
ITEH UF Zr9 § AN AVGHL G |
qaT, a8 IF B E

qH AT g8 HT ¢F A A
2 7 7 gag T 5 3@ ITH wET
T GOT FET AT F47 a0FT T qv
g1 wIT AT I WET I F
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faT gigFt g23A § FIF ATAT ST
g M7 ®I3q UFEST AIIHT AEATZ |
BT W7 UL B F0d &1 f77-
WA g #1E grg I8 g, THT ard
i § | gUIWATE #1 EW aTF FIT &,
@A-GET § W1 BF GHISETR &1 A
=ifgw | wow foar w1 Fadm, e
1 Afgqar, JBT Alar FILT FTIWT
%73 &, Mifsaw w93 IeqaTea 4
ST E 1 HET WT GICBIET IS
Y TFT AN & g wo A g 3@
fag 70 awg & @ A 5 cEEy
AL T § 97 T&A & ! B A<
gaT FIET F93 & fAg a7 & F0g
ATT F1, T A7 F AT AET § 7

TgH qE UF N7 Aq gaAr g
RT § w0 &1 fFaT F=dw
§31 #Y W19 §, It wiag gfrar 7§
FE T8 A1 i dFEl FUad Y
feet & dar g & wT A9
BUA AT & | ql HL AH greAr
g frfogavg & <foara, Sfm o ar
gafwras § auas k=g &7
TEd AT 3T dvmEN §  SgrEr
FLAANT qgT FEFA AT FT @I,
IHT AIE § Fg AT g fFar &7y
B0 A0 FW & v gqAr A fom
T €Y gaT FIE G099 I A9
gfrar & i 3w o agh =@
Zadt T 48T F@ & WT NI
7 9 U5 AqEAT AT qg@qTqT
WA E, SAFII@TH & AR™H w1
FIET q%T TG0 g, THT AQT §, AT
zad U IITq T@F &, [0 A |
Fgrgrem ad WA § 1 wafad A
g Nwgarg fewma 0 fad
Fqs &1 37g2r 7 fafkwa & f99 | =9
U5 T § IIRT AT g g
T FY T, T 427 FT7 I, 77 T -
91 & f97 987 F7 T |
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g% ag, fedr & fafow w0
FF AETe § gWl, g gArdy foer-
T & W 7 TF q3qT g | W7
srad € fr faanfaai § &% 59 fFar,
a1 7t Ffgd i faand saf AT @)
WEiTH §H Wiaw § uF e gie-
afqd # weFl 7 98 7.9 g ai—
geamats afafad) | agi § @eFi A
uge FeATar a1 AT faia wewnan,
ag Y § ol Fg WEATE | qGT A
ATH gL TF MET H 9gT A% §T Nl
F Frfeell § oTF § 987 & «SH|
STEFHTAT /(T J& I AW =HAT | qAT-
wed gfafee: & faenfaqi &1 frel
A wewTar ! oAgt & WA 7, ST
g4t §, S & faefaes § | #8f aF £
gz wHgacgad qaifgs 3 81 % ana
¥ 9t %3 gaT, sad fad dar fred
fear ? gaaEl 7 faar, sEmafaat |
fear #ix Fpazz AT wEE T
ag s wehiE g | Fat 7y frdy &
fafga gar? feey & fag gz
§HT | § A[T9d a7 Faga1 Argar g 6
St G gAr, ag AT FIW F1A9E §
gar | uifesdr § Far grEeg 4T
feely &1 7 g oy ;1S fedy &
gray wdl 91| gifesd F S Eg .
gAT I8 IgT WHATE o7 | TF FET-
A ey, foag & g Ts9a
g1 g, ma garn Jiw F9T &, Agt
FAT gAT, agH £ Wedl 4 FA9F ATRA
T@AT STgaT g ¢

“Honesty Store was looted and burnt,
An aerated water factory was fully loot-
ed and destroyed. A hand-made paper
factory was set on fire. Insensate attacks
were made on private homes, boarding
and nursing homes and dispensaries.
Nursing homes were forcibly entered into
and beds and furniture piled on the street
and set fire to, and the rest of the
poods pillaged and destroyed. A
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[x1 2aFia=a AIXEQ]

children’s boarding house was entered
fnto and furniture destroyed and burnt.
Many cycles and articles of furniture
were taken out and burnt in the street.
The mob vented its fury on the Ashram
main building and the Ashram post office.
Then the most ignominious attack was on
the sacred precincts of the Ashram main
building where the Mother Divine resides
and where is the holy samadhi of Shri
Aurobindo. Doors and windows were
smashed and a stone reached the room
of the Divine Mother Herself.”

§ ser =g f2 o5y
qifea 7 g, ag Fa1 ford # fafar
gHT ? WIAW § IGFT IUT A AT
T fagit ag s, feg fau
F@TAT ? GO I F AqqT §
ZaFT Ji AT =fEy, safae 45
AT KT AT AT FIT TG0 Q@T,
zafae ST F1fgy fF 397 N9 19
|1 grfaw o, FA7 FEET KT 9@,
for asga & 23 @9 gHI—ATHN
@ gAT A7 I H gAT—FAIF qq T
¢ F 78 a7 73 fg=t &Y awg § A
§AT, TaF N5 Ig7 ML a1 § A
Fud g & R g adf ordvad, 3
qig T @l af, Aewin s o
WrAR 457 GIWF qraq g AT
WM FTgFEer ggam o fedy #
fafaw gor 28 arg @9 &, 9w A
feedt & fawg gafaw #1 Y gare @sr
gaT zmw) i ward foem gwen 9
G FH AR 3 | H AT G TF FHE,
FZT T FT7A &1 aFq § TTH, T
TF F1Iq 98 W7 § FF gwR wradoy
HAT FF WEAT 9, TG T FF AAAT
FT IIAIL 1% GIT FraT—zufanm
FIA FF (FR fFar qg AT oF
FITQ §—FAF TIAT F TIT ITHY
frg 8 9 99 Ady FAr | WIS
F qEFATAT @ AAKTF AT &, FRT a9
T HIAT T IFT 7 WAAT wATA
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T o9 §, Wrak fravay 7, ggusi-
JIEH FIAT:

General Discussion

“For heaven’s sake, do not introduce
regional languages in Universities in
place of English or the link language, as
the medium of instruction.”

AT HoT ST T8 €90 @A 8. . .

Sur1 B. K. GAIKWAD (Maharashtra):
Who said so: Which Minister ?

Y FIFTEA Aroew o foerr-
¥ 0§, AT &g ! fwer-
g%} 4 UF  FWA  FAw
fear & 1 A A& wwmar fa
39 FM@A § 0 dar g A
& #ar faFat arar &, #AifF W &Y
faar @zl #1 9wEqw |, gesfa &,
Fzfaga & fAveay & avaeg T@dT ]
o7 WY guTdr Sgfraa 1, geslq #71,
qTFGIT F1 GG A4, gATC A9 &
greguETd faard &, N FEAFT 969,
F g &, gy, F7 gardy foar £
qEg § gWET g8 3 gFa &7 AT
far ws aF gw FE U7 @ 1T F
g7 T §, Tfeq wargzamer =gt
Iq 93 ¥ #8 97 § (% g gfaafay
¥ TqIT AT g Afeaw 7w
grerng AT IrfeT | 98 99 w3 AT
g M gw wiw W1 A7 e foay
WTEAR & Y § 9§ TR @ § ¢

“The regional language is going to be
the university medium

Suri AKBAR ALI KHAN
Pradesh): For the time being.

(Andhra

off dFHAIA Amaw: 65 W@
gare fagr-at @ S FwaqT a0y -
fra1 8, sam—Fagsr 5 o &
qE-TF IGLT AaT & fF 9 zaq
g i fF fegmm § foem &t
qiferm AT &, ATFT & AT |
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ME JT UF IO §, FAAL AL &
Fgar Ag % awe 71 d@q go AR
%P 1T gIAT ¢ | gw Az {1 afY a5y
It #1 o g & 9% A& &7 M
gl #1 W, w0 F M Al
I@T | ATHT qAT AL AT gL
At g AT & g &) oyawdT %
gw 3 17 aut § ARiFT % g
g, FH G FH UF A€, T U9 8
forad 3 1 w@vs TAY g famar |

St 7Rz faqt sw (4
WRW) : 9 ®IF AT AT IGHRT
AT E |

St FIRIFIT ATCTAN ¢ BT, HIET
SaTwR R E, 97 15 af ¥ &9
TEY gAL, AT FAT LN, &Y ATA AT HA
Gat' gRT | §H W SAAT F1 A T8Y
2 g%d g, FILT AL ? qwA &, qrAv
@A

[Time bell raings]

THe DEPUTY CHAIRMAN: Your time
is over.

ST IARTALA ATTAN : 17 9 &Y
TC | I IT T qUITaE FT ad
FI§ §, gAIT &1 & FIA &
qqqT  HFT HART A ¥ WU
g, T ¥ UF qr e §, afeT grafas
faeraF g@ 307 7 aT 98 @F, @
TIEAY FEqE@L CAFRTT 39 T H
g0 AT qF 4G AT qF | AT F w9y
ATHT TTHAT FE&AT AAT WgRg & 5
qry @63 FUS TST IS 1A F
s FYL Q@ Ear g FAT I AQH
# fag, 57 gl & fag, s7F s
# faw, sasT foer & fag, 98 ay

-
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F fo, Sa% 7= & fog & #ifwg
T 7 grf@dy wraq srdar § o

sft TREATT qamEwr  (qfedr
FTer) : STy AR, gAR fag
qHT T AT T8 1965-66 FT o7 QT
& 39% g & Ta%1 TamA F@T g, -
i aga & gfem 7 =g awe wY
@ afaT § 9AFT Igd w@hm
QT g | Aer A g g fefaspwa
2z &), syfamera dwEl &) weram,
ga| qni 1 R A, w1y ae
=S} 9T OHTET 3YEN 9IS THE 1
71gq faelY, frad faasft 93 Y F
fZw & 74 #g g @fvq geT 47
fasat | @feg 5T 10 T 789 39
| {10 UTHE gFETEd SE TS
F qZ14 F) I1G F1 AT GG G IF
Tz Y WAt AT 10 §@= TAE qT
qFTH HT AT 78 gAT 7 TRs
A & qger Y AT TG SATAT AT F
oq #I7 WY SIET 73 T, FIEGIAT F
qgd WY g9 A §  aHAIE giar 9y
afeT AT MT W S7@TAFAE gl
7€ & 1 a8 73 araw § fr Tad e
F A FEIT FT WA, TAR W F
ST goArERTE F oS g ew F
faqdt €t I9% T A T §gT FY
AT § | gAY, AE AT 1 9XGE 9F &
q3TaT SaFT afemmr TgT & g
gar FATF sararfeadi /1 @7 A% TqAr
T @ T faet sarare wrt 7Y Igav |
ooy 4F A 9 q7de, 9 9@ AF
g w9 fF a7 & 6 @ 6} TW@E
fefade #Y Se2 AaT 8, 39 g ¥
T FIFIT HF TAM, [FT AR
YT €13 FIRaT 7 @r g, AT F AT
10, 1237 15 97HE I F q& &
freag &1 w9 &1 gz gu far
ST FAAT A § AT 79T KT g
71 & & ST & Fift samw F
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[ wgwT qaraw]
qITE FT GAGT A a7 g1 g AT &
afFg 471 § Toar faerd &Y graa o
A e Y A g 5 ag faenifedt
g% AT ®OIT T &7 JA0T A § | g
T & 9%, FAFAT HT I 93 AL
FATEE 1 1057 ggR A1 gAR
fag w1 A 3@ 9@ | 4T TIAA
frar sae1 § anat g {5 w18 @@
FIT 97 | IFFT a9 & GAF adT
gFg 4, afFF 3@ TAM FT TTA
7y § B aqz 7 w@s 7 A1 77 39
& gore o1 =g fr@n

ST AT WG AR q FEqdT
g frad sz oa ST =7 gEar
WA & 39 FIT F 191K AT
EAAT | AT AT g M fyaw wy
T AdY ATAY SgH eqTw T T AT
AT ALY AT 1 T SFTATT FT TAHT
g, e f3 w9 1 g7 39 weY
JE q AINT , 9§ 7 AT AT &
frgsit #r mara g w13 § &8
AT SATNT. 7 FT TaAT§ | gy
FT FATT T FFT TATT F TFAT
sgrar g AT € % g afgy Ad,
sqrrfeal f A3 A F AU § |
a9 9 T STRiE 7o ower
gomgigm ey NG Y wga A §
g zas fag 4 fpy sasr @
FIATE AT JRT N F w0
FaraT g 5 gari 3T/ AT ga |t
F 7 239 I &\ 1 AMG ®IT &Y
ZFW 9T 33T 9IET AT § | gWiT
g7 9 1 A™@ X 9% 57° 1 AT
98 #T 47" 9 M7 vz fewifore &
W 60'42 ﬁ'ﬁﬁﬂ'io Tgo To E:
22°8 §,f9TeT{ 27.18, GO H
38.28, ToFo § 32.1 § WHAMI
§19.68 (@ ¥ 10 8§, 71fF-
WA 50.98 77 7 50,281
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St aw FgEay  (IAT ¥IW)
faatr MATFAT € ag i aar dfwg)

General Discussion

Y THEATR Haresr - 3T g
g g 9Y awe guIT e T@r auy
q(7 IEH TFAA TIIAT TAT SHR
FRF AT growr gare AR
fren & Eaq wF ot &g § 1 & aF
TH AT § |AAT A1 AR AG g
TR &9, U7 A, gY dag, 459 Z44,
frgz &3, gaaddi=e 33w, 39 4,
T fefasee 2w, w7 MG I,
#fqea d7q I9q, UFaRE 49, qoq
daq, 5aq 399 amg vy § faax &
g 3R & A F@E § 4 s
AGAL § |

-

Serr T. V. ANANDAN (Madras):
Still there is wunaccounted money.

HY TR qAAET 0 3qF
AAET, FF JEQAT TT T TR
ggdr qzrg W § 9§F WU gare
& T3 A F1 Trga fradt | gET avg
q g7 & =1 gar g fow 9T g
39 37T I qf & AT TEE q9g
q A% W TZT 9 TC § WIT qAA
fasrar & i QYA §

253 FUT TIT F1 AT J§ TLoAT
qwz @ A § @% fa ag @
faa AT 1 1 T qAT§ 6 gad
a9} § AIET qgAT AT ATAH FAS
war Tg7 § | *fFg IgF e gty
gav wig% fefasees da@ Wi Haw
Z3q F1 927 37 1 AT 7 A€ Fro-
fagt gqg Y, 9T FLGE  IATA FT
gfaar gt /7 Fw § B oF
Feqfaal F9T7 HT AT FTIGIT F09G
Tl F1 g qEwIR © fad T8 A
7 agq sar @ Fr a@ e gy av
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IAFT AqqT qAfFa § FPF v A
Tt aaT A farg 1 AW S Ag
L@ T A q0 § gA§ T FE
f1aAy £ 2, =T, 9fF @A 1 9AR
TATRZ AT I FHFT FT AT HT3-
g FGIRAT A7 ArevIrafer FAT
g % FT@w FTYE@T W@ 93 28
Tag 7 fagg ssm 5 B9 Wt A
T 99 9T faare 3 fF ga¥ 999
Taq 71 fTefasee 39g werg @1@ |

7 { AT9F qea 57 gq g7
T WE | fogm gu g7 & @ d
I AT § FHT FETAATE | FAFH
gFq gafee faa ot oot gag § o0
T ZATF | AT g | faew wAv
ST FEORTAID FIE QEA TEAT IGF
Taq guyard a1 7sg1 & #ifF 99 4,
<qrT & ;WX FETAT § FTOFH G
JFAr g 39 9gd FAr =4ifzd | g
TAT A AT @I 60 gRAwE
FT IWG g TTAT AMTAT, THT G197
g FH 1 AT qIdT T OFA
gFaAr fadt & dar A0 gue 7 A8
AT 1 gf, SR | HiT gAY § Ed
q FHT FT ATATAT § AT 9T § |
FIXET §F AT g% & sgravdy §
S IATH AW AT & 4 CF a1 fAe
fag w1 emqdy &, g@w weaw fam
&7 ST & ST A1ger 3= faq &1
sqrar<r §, fogs am 3@ as Fi-
A E, FIAMTE | T T4 qqHl
F syrafedt & wifafa @ g
St HIT A Ao FHAAT FIFH TR
Pear o3 @ qu gaw g agFan
fgar g7 o1 @sar §1 SEETW &
TIET, AFZAC 1962 § Iq AT HT
TATT AT 4T T azw ¥ Crar
A T2 FaTEEdr & A7 A A A
3T A F ®Y { AT, 99 AL 587
TAT AP fearsn % ghar
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9gd FH 3@ T TG WaT | gET
FAFG 7 WAl qF AT AT ITF
ford @7 aar gar a7 |

oY I [aC: T4 T SFUET
faar

Y TRHIT HAWET AT T
WY fegr, gad fear) W o W94
At g, dFam Mg

Y TEF@T: GATAFT ST AR T
gt feard

Y VAR qAEF © q57 faar
2 | UF BF 7 A4, = @@ wq4r
HAIEAT & ZA39T & F97 § (AT
AT F3 srafadi T 10 @@, 20 @14,
30 ATE 40 W@ a% faar & afFa
THE Q9 q1g § 78 Tel Faal, Ta&)
A fearg a7 fagr &,
Ftdy, wrar & F fAe 7 a0 Fa%
78, 1 | F1E TadedY TaAT A9 TEL
fraT TaT—rtarT &, TG, IT FT TFL
& fyer | 1 zafed T & @t AW
F TFIT & AH & FI1S A @Y
JATAY F7 IEFHT HIL T BT AT
AT SET &7 | [ETHT et FT ITT-
EXW AR AT & | T 91 19159
TR § W AR TG F g9 FgAT
vear ff 1948 % IAFT S73S
IR A anf § w9 et 7 F18
3@ qgaTT AT AT AGH AT | AW
ff IqFT qT F, AT WY FZ Fad,
JERM AT G F IW|T B AR
fraaY awee Y @fra T+ T
gar qiFr @ 9 Adl far 5 os=iA
F1E e Fdy foqar St § &Y qmr
&1 1 Hsft g W @A § AT
awg 7 & @ fgar gur @ g
i, afrs swar &7 @7 F7 AQT
FAT & 1wt Y g wiwwe S@dr
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[s7t TrEATT AT

§ e agT Ty ToAT AL ATy
R TR T AF 987 AET € AT
aqran v & i wret aw fae &
o ot 0F & T AR &, F9 fx
Gz gI wiat ¥ gara I grafaw &
NATH § IqFT =G, grIfew 7 TFq
& 9fed TogT WA | GEFH IATET,
T Y Iy FAZT, AR T
amEd | oq Y @ AT AT
FIfET | uF & I gFE FT 43 91T
vgd §g e Tgd faay gar g
& Fwadr |

are gn | fagqra F1 wwg &
war § FAifr gw ag w_a 9 fFaw
gaFt SqrAT S, AT A
| ag A0 971, /AET FH7 Taw 5
g AT ERMHIAT FAC g9 AT H7
&Y 43, Tqr & qrIar g 1 sar 5 oy
T F Ca Frgr ar o gax
7 IAFT TW TG T FHTA 3T Al6T
gATFIT S uF I owEfwAl T gar
fpar a1 IgFr AT g8 T G AAT
fir frett v fagamg #1€ T F@T!
TgavgT § fFA aem gy W
gT g1 )

Y T @< W= & fywargena
v e |

it TREHTT NATAFT : OF 987 &
FTH & g% § faqa &9aT arg? fasa
|FAT | gy Y a9 WAy & T@H
qgT € 7 oA § A7 gENE WA
AA FTE, TAH w1 Hag el @ |
FOS W IFE T AT IqH X FA
& 77 AFFT BTEA F9T F @7 95 T
& 1&f5a Sar 6 Saameaw AT S
7 %, aggwan &, feamawdw
T F T F1 3@ gH ALF HLA
qq IF AT 3F AN 4G TG | 78
FAq g ¢ |
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% warar fae g S @ @€r
wifoer w3 7z ISz THTAT § W
At f5 IaFiaseA ST q T FAAr
gfagrdt & a9 a9 gEF FIT @I
foradt aw arew & 48 93 | q| 9qv
w7 fF yifase wre F AT 10,000 To
T GT 3 ;AT 12,500 % 7T fa7
g | afew dag § AT W @ o
gL Erava FY T | 7 fawr wa Sy
§ fraeg =01 57w F fyaar s
SATRT FTATT G7 I &1 §I97 259
F Ifcd gI9F 719 T, FAT FIA-
17 g} F@AT qT ®TAT AR} HIAM,
T A7 0 | gafha & fadew FET
fr T G vz § FHRT | SWMET
FITQIT FATT T |

Tue DEPUTY CHAIRMAN: The
House stands adjourned till 2.30 p.M.

The House then adjourned for
funch at twenty-nine minutes past
one of the clock.

The House reassembled after lunch at
half-past two of the clock, the DepUTY
CHAIRMAN in the Chair.

Suri P. K. KUMARAN (Andhra
Pradesh) : Madam Deputy Chairman, last
year was a year of very high prices,

especially food prices., The prices of food-
stuffs went so high that it materially affected
the living standards of the common masses
of the people. The wholesale price index
reached 159.2, the food prices index re-
ached 167.2 and the consumer price index
reached 164 points. This naturally had a
very depressing effect on the living stan-
dards of the masses, especially the masses
in the villages. Many people had to forego
their essential necessities due to the re-
sultant crisis which was reflected in sub-
sequent events and even now we are facing
the results of such high prices. At the
same time, the profits of industrial and
commercial undertakings reached a new
high, Many commercial and industrial
undertakings raised their profits from 50
per cent to more than 100 per cent. Big
Business in the country heaped profits of
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lakhs and lakhs of rupees. This was at
the same time witnessed by a fall in the
wages—I mean the real wages. It is true
the index of money wages had risen from
113 in 1955 to 138 in 1961 but at the same
time the index of real wages had fallen
from 124 to 115 during the same period
and since 1961 there has been a steady rise
of more than 30 points in the consumer
price index while there has been no rise
in the wages of the working class or even
of the middle class employees as a whole
worth mentioning. As far as dearness
allowance is concerned, that did give a
little bit of cushion here and there but
only 41 per cent of the factory workers
have their dearness allowance linked with
the cost of living index. So, on the whole
there is a real fall in the living standards
of the people. The middie class employees

have lost real wages. According to a
recent estimate, the lowest paid
Central Government  employee  has
lost his real wages by 14 per cent. As

far as the higher income group is concern-
ed, as the dearness allowance is applied to
higher and higher grades the compensation
given is lower and lower and hence the
depression in their living standards, the
erosion in their real wages, is far higher
than in other sections. The life of large
masses in the countryside, of poor peasants,
agricultural workers, etc. whose annual in-
come was hovering round Rs. 300 per
annum, that is, less than one rupee per
day, also went down and they had to go
without many necessities. Over and above,
we had some ecight to twelve million un-
employed workers who were practically
living on the meagre earnings of these em-
ployees. This is the position today, the
last year of the Third Five Year Plan,
seventeen years after freedom, the seven-
teen years during which we were supposed
to have been working towards a socialistic
pattern of society.

Now, it is not that our economy is not
growing at all. During the First Plan, we
concentrated on agriculture and we did
succeed to a certain extent in increasing
production though the targets we set for
ourselves were not reached. During the
Second Plan, we laid the foundation for the
public sector industry and we have built up
a sufficiently strong base for our industry
though achievements could not reach up to
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the aims that we had set for ourselves.
During the Third Plan period also, we did
strengthen the base of our industry and
production in public sector has started
giving us fruitful results. And at this stage
we find that the eyes of the private sector,
the eyes of the capitalists of India, have
fallen on the public sector. A subtle
orientation has been taking place ip favour
of private sector in the economic policies
of the country and as days pass on we find
that a determined effort is being made- 0
convert the whole public sector into some-
sort of a hand-maid to the private
sector. In the name of foreign exchange
and in the name of technical know-how,
foreign private capital is being given a
larger and larger hand in the public sector.
The other day, addressing the International
Chamber of Commerce, our Prime Minister
stated that private collaboration has got to
be encouraged, that there are good points
in it and that the undeveloped countries
have got a lot to benefit from such
collaboration. Then, after some days,
speaking in the Lok Sabha the other day,
he categorically stated that evén majority
participation was likely to be given. And'
that was echoed by a representative of the
American Mission here. He said in
Bombay, ‘Yes, there are hopeful signs from
India’. From all these things it is very
clear that the Government is very seriously
considering the prospect and the possibility
of giving more and more handle to the
foreign private capital to enter into the
public sector of our country., Today the
food position in the country has stagnated
although this year the Government says
that the prospects are likely to be good.
But for the last three years there has been
complete stagnation which resulted in our

importing large quantities of food. This
has also weakened the economy of our
country.

Now, our Finance Minister, Mr. Krishna-
machari, claims that he has presented a
very balanced Budget, if not a surplus one.
If a Budget is balanced it is clear from the
facts and figures; I do not know why he
has said ‘if not a surplus one’. Actually,
in my opinion, this is not so. He was able
to do this largely because of a sudden in-
crease in the P, L. 480 deposits of about
Rs. 191 crores. Also the income from
public sector has increased to Rs. 160 crores
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[Shri P. X, Kumaran.)
which is about Rs. 45 crores more than last
year. It is these factors which have
enabled him to present before us a balanced
Budget. With all this advantage he could
have given some relief to the common peo-
Ipe but he did not do so. He could have
lifted the excise duty on consumer goods
so that the prices may stabilise at a
reasonable level which is within the means
of the poor millions of our country. He
could have given more funds for universal
education, free medical facilities, unemploy-
ment and under-employment relief, increase
in pension and provident fund benefits, etc.
“These are the social security measures by
which the people in the lower income group
can be given relief from out of the benefits
«of the State undertakings as a result of the
growth of the economy of the country as
a whole and these measures are strictly
within the structure of the economy in
which we are functioning. But he did not
do so. His milk of kindness has flown
towards the upper classes. The Big
Business is getting several kinds of assis-
tance, development rebate, tax certificates
and other forms of concealed and open
assistance which is generally given to the
<orporate sector. And the concessions to
upper classes not only continue but they
are increased in several cases. It is true
that some concessions are given here and
there and excise duty on a few items
of consumer goods has been reduced.
Income-tax also has been reduced to a
certain extent, but how is it given? The
other day I was reading a letter to the
editor of a paper—I do not remember the
name of the paper—where an ordinary
reader has compared the concession given
by the Government. He has described the
concession given in the highest income
group as equal to the cost of an Ambas-
sador motor car, while the concession given
to the lowest rung is equal to the cost of
two underwears or two banians. This is
exactly how the concessions are given.
‘When you are in a position to give con-
cessions, the concessions should have gone
to improve the living standards, improve
the working conditions, improve the
facilities, ameliorate the sufferings of the
masses who did not get any benefit during
these seventeen years. For the highest in-
come group, he has reduced the income-tax
from 88.25 to 81.25 per cent on unearned
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income and on earned income he has re-
duced it from 82.5 to 74.75 per cent. At
the same time, we find a peculiar offer to
blackmarketeers, people who earned black
money, which is supposed to be—different
estimates are there—around Rs. 3,000 or
Rs. 4,000 crores. They are given an offer
that if they come forward and make a
confession—the confession is truly in the
old Catholic fashion, known only to the
high priest of the economic department, the
State Bank-—then they will be given conces-
sion. Instead of 75 or 74 per cent they
need pay only 60 per cent. After this con-
fession, there will be a further concession
and they will have to pay only 57 per cent
as taxes. The remaining 43 per cent of
their money becomes whitewashed, becomes
purified, becomes real gold. This is a
peculiar offer. It shows that whatever be
the sin one commits, if such a confession
is made, the whole sin is washed away.
Not only that. Here they were robbing the
country, robbing the people and the whole
nation by making high profits. Instead of
prosecuting them, he is condoning them.
This is an offer which is not at all correct
and should not have been made.

The whole Budget seeks to help the®
private monopoly capital at the expense of
the State and the people. The way the new
tax concessions are given, and also the con-
templated policy of the Government in the
matter of the public sector and in the
matter of all the new taxation measures, it
gives us a suspicion, nay, ready proof, that
the whole policy which we have been
following during the last three years, which
we have been following during the life-time
of Pandit Jawaharlal Nehru, is sought to
be reversed. Foreign private investments,
as I told you, are likely to be encouraged.
I do not rule out the necessity of foreign
aid as such. Foreign aid is necessary to
facilitate the growth of our economy at
strategic points. It is also necessary to
avoid excessive strains for short periods on
our economy. But foreign aid or foreign
collaboration should not be treated as a
convenient substitute for measures to be
taken independently inside the country for
improving the economy of our country.
If we continue at this rate, then our
economy only becomes dependent on
foreign interests and the economic indepen-
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dence, which we are trying to achieve, will
never be achieved. The Government says
that we are seeking foreign private invest-
rent to tide over shortage of foreign ex-
change. The advantage, they seem to
think. is that if we take foreign loan that
avill have to be repaid, but foreign private
investment means that only profits will have
10 be paid and that too only when the in-
vestment begins to yield a larger proportion
of profit we need repatriate it. But our
experience in this regard is not very good.
Recently, 1 had gone through an article in
the Reserve Bank of India Bulletin where
foreign collaboration in chemical com-
Panies was dealt with. There, the yearly
remittance of profit works out at 24 per
cent. while the foreign loan debt service,
incurred due to the foreign loan, works
out only from 7 to 12 per cent. Again,
from 1955-61, foreign private capital that
has flowed@ into India is calculated at
Rs. 211 crores. Of this Rs. 82 crores was
retained profits, that is, profits which these
foreign concerns made in India and rein-
vested here. They did not bring it from
outside. So, the actual inflow was Rs. 129
crores, but repatriation of profit made in
india by them amounted to Rs. 73 crores.
So, the net inflow was only Rs. 56 crores,
that is, for the period 1955-61 it amounted
40 less than Rs. 10 crores per annum

But then you may ask why the Indian Big
Business is anxious to see that the Govern-
ment invites foreign collaboration. They
are very much interested because in order
to attract foreign capital here some con-
cessions will have to be given, some tax
concessions and some other facilities have
to be given. Otherwise, they say that they
will not come. Having given concessions
to them, Indian capital, Indian Big
Business, can claim that you cannot show
discrimination between foreign capital and
our capital. So, give us also the same
facilities.

Another factor is, big concerns may be
making some products which are world
famous, which have some patent rights. In
collaboration with them our people will get
the benefit of their fame to introduce their
products here. It may be good, but any-
way, getting foreign capital is in the in-
terests of Indian capital also. But in my
view we should not get foreign private
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capital. We can take Government-to-Gov-
ernment loan. For example, our loans
from rupee exchange countries, e.g., Soviet
Russia and other Socialist countries—we
can take loans from them—are linked with
our exports to them. But here in the case
of private capital from foreign countries,
the capital comes from international com-
panies. They will have similar commit-
ments in other countries. It is not in their
interests to see that the products which are
produced in collaboration with them are
exported. They come here because of the
sheltered market they have here. A closed
market prevails for them in India. It is
not to enable us to make exports to other
countries. American capital does not want
any finished products from India. They
have got other arrangements with other
countries. So, as far as possible, unless the
foreign collaboration coming inside the
country is stopped, it will have a very bad
effect on our economy. The private capital
also thinks that if large private capital
comes in, the fear of sudden repatriation
will make the Government embark on
policies which are helpful to private
business. But this danger is also there.
That will also be indirectly helping the
private capital. That way I say that as far
as possible, if there is necessity at all, we
should go in for Government-to-Govern-
ment loan, not for foreign private invest-
ments.

Of late there has been a lot of discussion
in the press and the Government spokes-
men have also been discussing that the
industries which we have so far built up,
heavy industries, have no employment
potential, and so we must divert our atten-
tion to villages and we must have small
industries like handloom and other things
which are based on agriculture so that we
can employ more people. Madam, I do
not agree with that argument. The heavy
industries may not be in a position to give
much direct employment, but depending on
the heavy industries a number of ancillary
and subsidiary industries grow around, and
these subsidiary industries which are
directly linked with modern technology
have the capacity of employing more and
more people. It is thought that keeping
ourselves to small industries and preventing
our country from going into modern
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technology can meet the problem more
effectively than investing in heavy indus-
tries and allowing other consumer indus-
tries based on heavy industries to spring up.
That also is a thing which the Government
is considering. That is wrong and that
should be given up. Our industries during
the last three or four years have been
growing. The economy is growing at about
3% per cent to 4.4 per cent or so. There
is the necessity of reinvestment in our
Plan priorities and also the necessity of
feeding our population which is growing at
about 2.5 per cent or 2.6 per cent per
year. The extra demand created by the
extra population as well as the necessity
of reinvestment leaves very little margin
if our economy grows only at this rate. So,
steps have got to be taken to see that our
national economy, the rate of growth, is
raised to 6, 7 or 8 per cent. That is the
minimum that is required. Unless our
Plans are reoriented and our taxation
policies and economic policies are
also reoriented towards this objective,
we will be in a bad position. But
objective, we will be in a bad position. But
to help the growth of the economy, the
agricultural sector has got to be developed.
So far, the agricultural sector has been
operating as some sort of a lag, some sort
of a pull on the growth of the industrial
sector, It is necessary that to help the
agriculture develop, we should give a re-
munerative price. But then a conflict
comes. A remunerative price for agricul-
tural products, especially food products,
means a higher cost for foodstuffs than
what was prevailing some one year back
or so. In that case what is the solution ?
We cannot keep the old system, the colonial
price level system as far as food is con-
cerned and other articles of modern pro-
duction cannot have the level which is pre-
vailing in the world now. So, the only
way is to increase the purchasing capacity
of the masses. That can be done only by
a wholesale revision of the wage system in
the country and also helping the peasants,
agricultural workers to have more income.
That has got to be done by a revision
of the wage system. Minlmum wages were
fixed in many industries, in agriculture and
such allied industries some five years back.
Although there is a clear provision in the
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statute that the minimum wages should be
revised every five years, so far the Govern-
ment has not taken any steps to revise the
minimum wages. The minimum wages
have got to be fixed on the basis of the
price which is likely to stabilise. A stabilis-
ed price structure on the agricultural front
in necessary and on that basis things should
be made available to the masses of the
people. So a wholesale revision of the
wage system is necessary.

General Discussion

On the other hand, Madam, what is the
trend which is openly coming out? So
far, since 1955 up to 1963 there have been
some 2000 foreign collaboration agree-
ments. In 1964 there have been some 410
agreements. This is growing, and now
Missions after  Missions from West
Germany, United Kingdom, America and
so on, are pouring into the country for
more and more agreements. If we permit
this trend, then our economy will lose its
independence and very shortly a time will
come when the representatives of America,
West Germany and Britain staying in the
Ashoka Hotel or the Imperial Hotel will
be deciding the vital policies of our
economy, and then it will not take very
long when the power of the Government
shifts from the Central Secretariat to
Roosevelt House in Chanakyapuri. Mr.
Krishanamachari seems to think that
foreign collaboration is the remedy for the
economic well-being of the country, That
is a very wrong conception. That will
take our country again into the grip of
what is called neocolonialism. Once our
economic independence which is slowly
developing is lost, political independence
also will be lost.

With these words I resume my seat.

Suri BABUBHAI M. CHINAI (Maha-
rashtra): Madam, every year, on the last
day of February, the Budget of the Govern-
ment of India is presented,

Surt BHUPESH GUPTA: This time it
was not the last day.

Surt BABUBHAI M. CHINAI: It was
the last working day. I stand corrected.
During the past few years this event has
come to be looked upon by the public with
anxiety and apprehension. No wonder, for
have not taxes been increased annually in
the name of the Plan or social justice?
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Whatever the reason, taxes have been piled
on all sections of the community.

This year, our able and versatile Finance
Minister preceded the presentation of his
major Budget by two little budgets, one
on the 24th December when he announced
certain concessions to encourage private
investment in equities of selective new in-
dustrial ventures, and the second on the
17th February when he effected a blanket
increase of import duty of 10 per cent on
all goods with a few exceptions. The major
budget itself can claim a long list of con-
cessions to the harassed assessees, such as,
halving of excise duties on articles of
common consumption, some reduction in
personal taxation at all levels of income,
provision of allowances for incapacitated
dependent children and the like. The
corporate sector, too, it can be claimed,
has been given some relief on a selective
basis, such as provision for a scheme of
grant of credit certificates to companies
engaged in manufacture or production of
any of the articles listed in the first schedule
to the Industries Act, as also provision for
a scheme for grant of tax credit certificates
to exporters in relation to their exports and
tax credit certificates to manufacturing
units in regard to excise duty, and an in-
creasc in development rebate for priority
industries. All these reliefs, however, are
very selective and are presumably intended
to increase production of certain industries,

Now, Madam, I propose, if I may,
3 PM. to look at all the three Budgets
together and assess their impact on the
economy with special reference to growth
potential. In so doing, I will apply two
tests which the Finance Minister himself
has propounded. The first is—

“Whether in regard to taxation, indus-
trial licensing or price controls, our
general policies must be consistent with
our desire to harness every possible
source of dynamism and enterprise
whether domestic or foreign, public or
private, to the task of rapid economic

l growth.” , T

The second is—

“Equally important is the degree of
! stability in our taxation policy
as it has a bearing on long-term decmxons
in regard to savings and investment.”

. period? I believe

General Discussion

I put it to the Finance Minister that his
statement that his Budget proposals have
been designed to serve the end of stability
has itself caused disappointment. Let me
explain. He has not reduced the high rates
of Gift Tax and Estate Duty. On the other
hand, he has increased the Wealth Tax on
urban property. As for the taxes affecting
the corporate sector, the Dividend Tax, the
Capital Gains Tax, the tax on bonus issues
with some slight amendment, still continue.
Is it to be inferred that basically all these
imposts without any kind of reduction will
continue during the Fourth Five Year Plan
that this reaction has
not been a little responsible for the slump
i the siork euchemges. Theie A othexy
reasons too, of which the main one is the
sudden and general increase of 10 per cent
in the import duty, along with the restria
tions on credit and increase in the interest
rate. Money has become more scarce.
Even first-class companies are finding it
difficult to raise funds to meet their current
liabilities stemming from Governmental
imposts. The Finance Minister, I am
afraid, has not fully appreciated the con-
sequences of the general increase in import
duty. In some cases, the effective rate has
gone up to 55 to 66 2/3 per cent and these
cases concern machinery and industrial raw
materials, very important things for indus-
trial growth. Moreover, the small-scale
industries too have to bear the burden. I,
therefore, suggest that he so-called regula-
tory import duty should be applied on a
differential basis, having regard to the
essentiality of imports and further a scheme
must be devised to give a rebate to the
small-scale industries.

With regard to the various tax credit
certificate schemes, income-tax and surtax
on companies, excise duties and exports,
their utility and effectiveness have been
modulated by a large number of restrictions.
In regard to income-tax and surtax on com-
panies, I do not see as to why the income-
tax and surtax rebate can be utilised only
for repayment of borrowings from financial
institutions which will be notified by Gov-

ernment or for the redemption of
debentures. Why cannot the rebate be
available for other purposes? Again, in

regard to excise duty exemption, it should
be related to production to take care of

‘
/
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units which export—very important for the
country—also getting the benefit. In so far
as newer engineering industries are not
subject to heavy excise duties, the proposal
cannot be taken advantage of by them. So,
some other scheme has to be evolved. In
regard to tax concessions for export, it is
very important that the present export in-
centive schemes are not withdrawn. Over a
period of years now, these incentive schemes
have been developed, taking into account
the difficulties of the different items of
export, difficulties encountered in different
markets and so on. However worthwhile
a general tax incentive may be, it cannot
really replace specific incentive schemes. I
do trust that the Finance Minister will keep
this in mind. In short, my submission is
that the Finance Minister should revise the
tax reliefs so as to be larger in scope and
less technical in approach and method.

While making this plea, I am keeping in
mind the basic necessity for stimulating
economic activity all round. For the past
three years, the pace of our progress has
not been to an extent to meet either all
our expectations or requirements. We
cannot afford any longer to let the present
state of affairs continue.

1 referred earlier to the stringency in the
money market which is confronting indus-
try. Would it not be possible to let the
receipts of the Annuity Deposit Scheme

| amounting to about Rs. 65 crores—if not
the entire receipts, at least a part of
them—to be channelled to the private
sector? I am sure that the Finance Minister
can devise, if he so wants, an appropriate
machinery for the purpose. By so doing,
the assessees will get a better return. To-
day, the 4 per cent interest the assessees are
supposed to get, let it be remembered,
comes out of taxation. After all, we have
a precedent. The LIC invests part of its
funds in industry. Similarly, the conditions
relating to the investment' of provident fund
moneys can also be liberalised. While
saying this, let me make it clear that the
safety of investments must be given
}paramount consideration.

i

While making all these proposals, the
uppermost thought in my mind is the
lurgent necessity to revive the investment
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climate, make possible the rapid growth
of industries and create greater employment
opportunites.

General Discussion

Sar1 BHUPESH GUPTA: A good
climatic condition you are having, a mon-
soon of favours.

SHri BABUBHAI M., CHINAI: Only
when this is done, or when we are on the
track towards this end, can we hope that
the common objective of improving the
standard of living of the people can be
accomplished. If the right atmosphere is
not created forthwith on the eve of the
Fourth Plan, the nation cannot march to-
wards the goals with confidence and trust.
Every day that is lost will further dilute
our objectives, or postpone the achievement
of desired results. There is also the danger
that too much delay might throw up bigger
problems, socio-political, which will queer
the pitch for economic development, and I
hope that our Finance Minister will not
give any chance to our friends like Mr.
Bhupesh Gupta.

Having regard to all these factors, I
appeal to the Finance Minister to have a
second look at the Budget.

Surt C. D. PANDE (Uttar Pradesh):
Madam, I have heard the debate so far
with much interest and I find that there is
a lot of praise for the Finance Minister. I
also join in giving him the credit for
bringing a Budget which is a surplus
Budget.

Sar1 BHUPESH GUPTA: You have
been a friend of the Finance Minister.

SHrR1 C. D, PANDE: T am a friend of
his but you will see that I will not deflect
from my duty. He has given widespread
relief as far as the salaried classes are
concerned. As far as the middle classes,
the upper middle classes, are concerned, the
relief given in direct taxation is a con-
siderable one and we thank him for it.

SHri RAJENDRA PRATAP SINHA
(Bihar): What about the higher brackets 7

Surl C. D. PANDE: Yes, but not i
the corporate sector where savings are
made. I will come to that later on. But
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as far as the direct taxes on income are
concerned, the relief is considerable and
we are thankful to him for this because
this was overdue. But I am constrained
to say that I will not be in a position to
give that much of praise as my friend, Mr.
Rajendra Pratap Sinha, or Mr. Pathak, has
given to the Finance Minister because I
feel that much better could have been done
in the present circumstances. There is one
thing that is very bad about our Budget
and that is, for the last two or three years,
in practice we provide for an under-esti-
mation of income.

Our Budget shows far more income than
the estimates. The result is that last year
we had a surplus of Rs. 253 crores. That
is unprecedented anywhere in the world.
To have a surplus of 253 crores of rupees
n a Budget of Rs. 1,600 or 1,700 crores is
not good budgeting. It should have been
more or less within the estimates. I can
understand your having Rs. 10 crores this
way or that way, but to have a surplus of
Rs. 250 crores is unthinkable to a man who
is supposed to be knowing finances of this
country only too well. But what has he
done ? In spite of our provision for more
income, every year the expenditure has
gone up. Budgeting for something and its
coming to something else is equally un-
desirable. Our income has again exceeded
in the course of the year. Therefore, 1
appeal to him to be careful not to have un-
precedented surpluses in the years to come.

One thing more which T object to is that
in the course of the last two or three weeks
he has resorted to changes in the financial
structure without coming up with a financial
Bill before this House. I refer to the case
of duty on imports. A general increase in
duty of 10 per cent on imports on the eve
of the Budget is unprecedented. He
should have waited at least for ten days.
What was the hurry ? Was it not possible
to wait till today to add that measure to
the financial Bill ?

Suri  BABUBHAI M. CHINAL
There would have been a hue and cry if he
had not done that. It is a very fine thing
that he did.

Surr C. D. PANDE: You have your
own views and I have my own
views. There would have been no hue
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and cry. What is the justification that he
has given ? The justification given by the
Finance Minister is that there is great
stringency of foreign exchange. I do not
understand how he will get more foreign
exchange by increasing the duty on imports,
because our imports are already scrutinis-
ed, controlled by the Government. Every
item 1s scrutinised every quarter or every
half-year. And whatever the imports, say,
Rs. 1,050 crores, you cannot reduce them
whatever duty you may impose, unless you
want to destroy the economy of this
country. I could have understood if the
idea was only to restrict the imports by
means of this additional duty. Therefore,
when you know that imports will not be
reduced any further, how will you save
foreign exchange? If you add a duty of
Rs. 100 crores to the total imports of
Rs. 1,000, to that extent things will be
made costlier in this country. But not one
crore of rupees will be added to the foreign
exchange., Not a single item will be
curtailed by your duty. The only thing
will be that the cost will go up.

Sur1 P. N. SAPRU (Uttar Pradesh):
How will you improve your exports?

Surr C. D. PANDE: 1 fail to under-
stand why you have not understood. We
were trying our best to export. But if your
Bo on increasing the cost of the things pro-
duced in this country, can you imagine that
you can export?

SHRI P. N. SAPRU: That is exactly
what I was saying.

Suri C. D. PANDE: Thank you,
Therefore, it was most inopportune, it was
not urgently called for. It could have
waited for another three to four weeks and
this Budget would have been quite
different. The country would have known
that instead of eating up the surplus of”
Rs. 253 crores, we have done away with
surpluses and we have added Rs. 90 crores
to that expenditure.

“It is said that taxation is going down.
It is not so. On the other hand you have
taxed the country to the extent of Rs. 90*
crores only two or three weeks back.
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Another thing to which I object is the
constant and continuous amendment of
the financial laws. The Income-tax law
‘was amended only three days back. We
tave added some more amendments {o the
already voluminous financial Bill. We
change the Wealth Tax Act and the Com-
panies Act almost every third month. You
‘may say that since people have been
escaping from different holes, therefore,
‘it was better to plug those holes. But let
me tell you that in the economy of this
-country you cannot go on playing this
cat and mouse game any longer. You
‘have to trust the people.

Suri BHUPESH GUPTA: What is that
;game?

SHrr C. D. PANDE: Cat and mouse
game. This game cannot be played any
donger. They are your own people. In
a country there are bound to be all shades
©of opinion. Certain people may be very
bad because they get out from a loophole
wherever they find one. Therefore, you say
plug the loophole. But by this mentality
you are degrading your own people in the
eyes of the world and that way you will
pever succeed in creating any trust and
regard for your businessmen abroad. You
<cannot expect the people coming here to be
attracted to invest in this country by these
methods.

"

SHRI RAJENDRA PRATAP SINHA:
May I know if the hon. Member wanis
that the loopholes should never be
plugged?

Sur1 C. D. PANDE: They should be
changed but they should be changed
occasionally and carefully. But at  the
same time you should know that through-
sout the world there are certain loopholes.

Sari BHUPESH GUPTA: The hon.
‘Member knows that we are loophole men.
“That is how we have come here.

Surr C. D. PANDE: Madam, if your
people are so degraded, if your business-
men are so dishonest, you cannot expect
any collaboration from outside. But they
are not so. If you make them look o, it is
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very undesirable. It is a disgrace for the
country. We should avoid that sort of
situation. If a collaborator from abroad
finds his counterpart’s house being searched
here, the morning papers having announced
his name, do you think it is something
healthy for this country?

General Discussion

SHRI T. S. PATTABIRAMAN (Madras):
Have the foreign collaborators complained
anything to that effect when they were
here?

SHrI C. D. PANDE: I say do not bring
down the prestige of your people in the
eyes of the world. There are criminals
and offenders everywhere. It is nothing
peculiar to this country. (Interruption hy
Shri P. N. Sapru). Anyhow, let me have
my say. I am not going to yield. Do not
try to bring down the image of your people
in the eyes of the world.

SHrI T. S. PATTABIRAMAN: Should
we leave the tax evaders?

SHr1 C. D. PANDE: Since there 15 tax
evasion, would you say that everybody is
a tax evader? Because there is loophole
somewhere, therefore, should you go on
amending your Acts every day?

SHrR1 G. H. VALIMOHMED MOMIN
(Gujarat): But the raids have succeeded.

Sur1 C. D. PANDE: But at what cost?
You can reply later on. If you have
organised hundred raids and you get
Rs. 24 crores, I tell you it is not worth the
trouble. It is not worth the loss that you
are put to.

Surr T. S. PATTABIRAMAN: It has
fetched Rs. 58 crores, according to the
Finance Minister. You are saying only
Rs. 24 crores.

Surt C. D. PANDE: If you have
searched 500 people and recovered this
amount .......... (Interruption by Shri
Dahyabhai V. Patel) Mr. Patel, I do not
want your help either. If you have
searched 500 houses, you have brought
down so many reputations. You have
put so many people in jail and then if you
have got Rs. 58 crores, then this Ks. 58
crores is not worth having. You have
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brought the name of India down in the
eves of the world.

Some Hon, MEMBERS: No, no.

Sum1 C. D. PANDE: . ..., in the
cyes of the business world. Those who
eome here for business, they look to the
reputation of their counterparts in this
eountry. To that I am referring.

Surt RAJENDRA PRATAP SINHA:
Counterparts in the other parts of the
world are.

Suit C. D. PANDE: Why are you get-
ting angry, Mr. Sinha?

SHri BHUPESH GUPTA: Export them
into the Swatantra Party.

Sur1 C. D. PANDE: 1 will leave this
question alone. Now I will come to the
main point which the Finance Minister
should consider. Of course, he has given
rehief in income-tax.

Dr. SYED MAHMUD (Bihar): 1
object to it because the Finance Minister
himself said that the relief is very limited
and he is calling it considerable.

SHR1 C. D. PANDE: In the Income-tax,
relief is considerable for all slabs. Even
people having up to one or two lakhs have
got reliefs. Tt is welcome but he should
mot consider that the corporate sector is
beyond the pale of sympathy because, we
have a mixed economy. We should have
as much sympathy with the private sector
as with the public sector. Therefore if the
private sector suffers, everybody indirectly
suffers. Do pot think that the people en-
gaged in business directly, friends like Mr.
Babubhai Chinai, only are suffering. They
are pot the only persons whom we should
consider. 1 should say whether he gdins
or loses, that is immaterial but if we des-
troy the economy in the private sector, it
is a pational loss.

Suri RAJENDRA PRATAP SINHA:
‘Who is destroying?

Suri C. D. PANDE: We are ignoring
that side in the sense that you feel that this
sector does not deserve any help. (Inter-
ruptions).

Suri CHANDRA SHEKHAR: Black-
mailing should be allowed?
" 90 RS—6.
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Sur1 C. D. PANDE: There is 0o ....

Surt BHUPESH GUPTA: The hoa.
Member is a 19th Century Tory

Surl C. D. PANDE: 1 am being inter-
rupted and my time should be compensa-
ted. The Finance Minister makes a very
fine plea that this concession will lead to
the formation of capital. 1 say that this
is far from the possibility.

Suma T. S. PATTABIRAMAN: Will the
hon. Member clearly tell the facts as to
how many private people have gone out
because of taxation in the past five years?

Suri C. D. PANDE: I will tell you.

Suri BHUPESH GUPTA: He has more
sentiments than knowledge.

Surt C. D. PANDE: Whatever relief has
been given. . .

Sumi  DAHYABHAI V. PATEL
(Gujarat): Let the Congress people them-
selves seftle it,

SHri C. D. PANDE: Whatever relief has
been given, it is expected, will raise the
funds for capital. Is it not so?

SHr1 BHUPESH GUPTA: How many
companies are there . . .

Suri C. D. PANDE: Any relief just
given to me or Prof. Wadia or even Mr.
Chinai will not lead to capital formation.

Surt BABUBHAI M. CHINAI: I do not
get any relief,

Suri C. D. PANDE: I mean any indivi-
dual, it will not go to capital formation
because to incomes in the lower group, up
to Rs. 50,000 or Rs. 60,000 cven, what-
ever relief is given, it goes for consumption
goods. If I am given a relief of Rs. 500,
I will purchase a refrigerator but if there
is a relief in the corporate sector, then that
money is ploughed back. Whatever indus-
try has been established in the last fifteen
years has come out of the reserves built se
far and individual contribution is negli-
gible. 1 have mever purchased a single
share. 1 do not know what a share scrip
is like. Any relief given to me will not go
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for capital formation but any relief given
to the corporate sector would have directly
led to the mopping up of inflation. There
s a slight prejudice or differentiation bet-
ween the two. The Government Loans or
securities bear certain interest.  That
interest is supposed to be earned income.
1t is five or six per ceat. but if a shure-
bholder gets any dividend out of shares,
that is supposed to be unearned income. 1
do not know how there is a difference bet-
ween money invested in the Government
papers and in the sharcs because if I have
done anything in regard to Government
Security and if it is earned, it is equally
earned when it is profit from the
shares

SHRI RAJENDRA PRATAP SINHA:
What is the average earning in share
scrips?

Suri C. D. PANDE: It is seven per
cent. and the bank rate is also six to seven
per cent.

SHRi RAJENDRA PRATAP SINHA:
Four companies have given 20 per cent.
dividends. We are not guided by the price
of the shares.

SHrRt C. D. PANDE: 1 am guided by
the average profits in the country. The
average profit on shares is six to seven per
cent.

Suri BHUPESH GUPTA: No.

SHR1 RAJENDRA PRATAP SINHA:
The average is eight per cent. What is the
rate of interest on Government Securifles?

Surr C. D. PANDE: It is five per cent.

Sar1 RAJENDRA PRATAP SINHA:
Then it is double.

Suri BHUPESH GUPTA: You have not
been properly briefed.

Sarm1 C. D. PANDE: What is the
difference between earned and unearned?
The amount is very immaterial.
BHUPESH

SHRI GUPTA:

material.

Very
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Suri C. D. PANDE: What is the
characteristic difference between earned and
unearned? That is what I say. If you
can show me that here you have done
something to earn and there you have not,
then I will say that I am defeated. I am
only making a distinction between what is

earned and what is not earned. Invest-
ment in this or that is equal. I have
neither earned here nor there. If it is

earned, it is earned on both. If it is un-
earned, it is unearned on both. After all
it is a question of logic. Loud inter-
ruptions do not make for argument,

Surt  BHUPESH GUPTA: Company

pays. LT j
Tae DEPUTY CHAIRMAN: Mr.
Pande . . .

Surr RAJENDRA PRATAP SINHA:
He may be given more time.

THE DEPUTY CHAIRMAN: I wanted
to know how long you will take.

SHrt CHANDRA SHEKHAR: He may
be allotted fifteen minutes from Mr.
Dahyabhai Patel’s Party time,

Pror. M. B. LAL (Uttar Pradesh): Do,
I take it that the Congress Members are
not prepared to allow another Coagress
Member to speak?

SHRI DAHYABHAI V. PATEL: Has the
expropriating tendency of the Congress
come to such an extent as to take away
my time? I thought that was what Mr,
Bhupesh Gupta was doing.

Sert BHUPESH GUPTA: They are
giving you...... (Interruptions)

SHri C. D. PANDE: I want to say »
few words about planning.

Suri BHUPESH GUPTA: Half an hour
more because we like it.

Suri C. D. PANDE: Planning has come
in for discussion off and on. ‘lLhere is
always a criticism that though we call it
planning, it never works according to plan.
T am referring to certain big industries like
the industry of steel or Heavy ilectricals
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or things which involve big capital and
which necessarily take a long time. M,
Reddy 1s here and he knows that a steel
plant takes a long time, namely, five, six or
seven years but it must end sometime, 1t
must come into some production so that
you can say that your returns are coming,
you are getting something out of 1t Last
year when planning was surveyed 1t was
said that from the big industries 1n the
public sector we would get Rs 438 crores
but the latest figure now shows +hat we
have Rs 100 crores instead of Rs 438
crores How long can you say that this
mndustry 13 so big that it takes 1 long ume
t0 come to normalcy and profits will come
after a long time? The steel plants were
started 1n this country 1mn 195556  When
they were brought nto operation in 1959 60,
I went to Rourkela and Bhilai in 1559 and
I saw they had come to a certain stage and
we thought within a year they would give
us good returns but instead of giving any
good return so far, they are not meking
even the depreciation fund available to the
Exchequer This question must be engag-
g the attention of the Finance Minwster
Mr Finance Minister .

Hon MEMBERS Order, order

Sart C D PANDE: I am sorry, 1 was
asking for fhis  attention Though 1
addressed him, I asked for his attention
Whereas last year he told this House that
from the public sector big industries we
would get Rs 438 crores, to-day by the
jatest review we are told that the income—
not the income, not profit but Depreciation
Fund—had been collected to the extent of
Rs. 100 crores Therefore he should
assure this House about these. I do not
want to belittle them because such big
wdustries cannot be given by our business-
men [ am sure Mr Babubhai Chinar or
anybody mn this country cannot give such
big 1ndustries because they cannot afford
to lose money, they have no capacity and
they have not got the stamina even  The
Finance Mumster should look iato 1t If,
suppose. the industry 1s established 1n 1959,
it takes five years for certain and then an
other three years more for production but
give us a final day when we can expect
profits from Heavy Electricals, from the
Steel industry, from fertilizers, from cement
plants I have one figure

!
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Sur1 BHUPESH GUPTA: Your figures
are all wrong.

General Discussion

Suri C. D PANDE There 1 the
Bhopal Heavy Electricals Then in  the
Heavy Electricals alone the annual loss s
Rs 5 crores and 80 lakhs, and 1t 1s printed
in the report itself that this will continue
for five or ten years more So, whenever
you plan, 1t seems your plans go wrong in
pomnt of tme (Interruptions) Tt 18 re~
ported here that the loss of Rs § ciores
per annum will last for threc or four years
more (Interruptions ) You ask the hon.
Mumster Let him deny You can verfy
whether Rs 5 crores a year has been
written off or not, and if this loss of Rs 5
crores and 80 lakhs could be converted into
a profit next year, I shall be very glad
But from what 1s printed here 1t 1s likely
that 1t will be a loss for the comung many
years Therefore, to meet the huge Plan
expenditure you have to see that the big
industries 1n the public sector make a con
tribution by earming huge profits at least
in course of time, and if 1t does not
materialise in the long run, the Finance
Mimster will be really sorry because, after
all, he has to plan  As at present it will
not happen that the entire industry comes
nto the public sector in the foreseeable
future It may come some day There-
fore, if this dismal picture 15 to coantinue,
then no Finance Minuster can work 1n this
country After all, the sources left othet-
wise will be drying up and then they will
be thrown out of it A day may come
when the public sector will be the sole
producer of the goods and will be 1n sole
possession of the 1ndustmal production
And if that sector does not grow and pro-
vide funds, the Finance Minister will pe 1n
great difficulty Therefore I am sure that
his attention must be engaged on this
question, to what extent he should expect
a return from them, 5 per cent, return or
at feast no loss from such industries

Surt BHUPESH GUPTA No profit no
loss

SHRI C D PANDE [ will be satisned
even then though 1t will be locking up a
capital of some Rs 3000 crores without any
profit, without ytelding even an interest of
4 per cent or 5 per cent That cannot also
be sustained But even that 1s good enough
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if there is no loss. Therefore, planning
requires that the time planned for a pro-
ject is correct. Instead of, say, five years,
no industry should be allowed to take eight
years or nine years, which, for example, is
what I see in the Heavy Engineering Indus-
try, Ranchi. From 1955 the thing is
hanging fire. We hear that this is being
done and that is being done. But so far
nothing tangible has been dope. In that
industry at Hatia, Rs. 150 crores have been
invested. And if that sum remains locked
up and it does not yield any interest or
any profit—it seems to be the picture for
the coming 2, 3, 4 years—I should think
that you atiach no importance 1o planning.
You planned for a return of Rs, 438 crores
but the return after 3o many years has been
a meagre sum of Rs. 100 crores. This is
no planning. The time set must be plan-
ned well and it must be adhered to. Now
if, for example, you say that Bokaro plant
will go into production in 1969, it must
be in 1969; it may even be in 1970, a year
more. But it should not be in, say, 1972
or %0.

THe MINISTER or FINANCE (SHri T.
T. KRISHNAMACHART); May I interrupt the
hon. Member although 1 had no desire to
intervene now, but I do so to tell things
about the private sector? I would like to
say also, although he knows . great deal
about the private sector, that there are big
enterprises in the private sector which have
paid no dividends at all in the first e.ght,
nine or ten years, and, secondly, 1 like to
say also that I was responsible at the time
for the expansion and modernisation of
TATAS and 1 was assured then that the
plant might %erhaps go into full pro-
duction by October, 1959, and I think that
probably now they have gone into full
production, and they are, I may tell you,
very cificient people.

Suri C. D. PANDE: I hold no brief for
the private sector. If they have failed. . .

Sari ARJUN ARORA (Uttar Pradesh):
He wants neither the private sector nor the
public sector. What does he want then?

Surt C. D PANDE: Mr. Arjun Arora
shonld know what 1 want. I want an
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efficient public sector. I want that the
promises given or the calculations made by
the Finance Minister or the planners should
come true. It is no excuse that Mr. Tata
or Mr. Birla has taken more years than
were provided for. If you provide for five
years, well, let it be six years—we may
wait for one more year—but you cannot
take unconscionably long time.

I wens to Rourkela in April 1959. ‘The
blast furnaces were in operation at that
time—of course not all the blast furnaces—
and now it is 1965 and there is no full
production—after going into production in
1959. Mr. Reddy will tell me how this
is justified, that it could not attain normal
production even in 1965, till the other
day. There may be normal production to-
day but therc is not at all any profit
made . . .

Surt BHUPESH GUPTA: Is ‘earning’
your only consideration and not the steel
that comes out of that? What is that? &
it not useful for the country?

THE DEPUTY CHAIRMAN: Allow him
to continue.

Surt C. D. PANDE: It is very good; I
am not against it, but what I say is that
they should adhere to the Plan in terms of
time and money and also in terms of
profit, and if that i3 so, the Finance Minis-
ter will have derived a great deal of money
from the public sector undertakings, and
the public sector will have more and more
industries brought into it, and mn future the
people will say, “Do not give anything to
the private sector; give it to the public
sector.” That is my wish and 1 am sure
he will see to it.

[ToE VICE-CHAIRMAN (SHRIMATI Tama
RAMACHANDRA SATHE) in the Chair]

Pror. B. N. PRASAD (Nominated}:
Madam Vice-Chairman, we have heard the
very enlivening speech of the speaker who
preceded me. It has given so much aumuse-
ment to all of us, and I am sure it has also
e¢nabled us to wake from the after-himch
drowsiness.

Suri BHUPESH GUPTA: Next to
Charlie Chaplin, Lawre! and Hardy.
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Pror. B. N. PRASAD: It is for you to
remark, aot for me. First of all, I should
¥ke to joint the number of previous
speakers in paying my tribute to hon. tge
Fiasace Minister . . .

“ AN Hon. MEMBER: He is not present.

Pror. B. N. PRASAD: Well, he is
present; you have got to see.

As I said, first of all, I should like to
join the number of previous speakers in
paying my tribute to hon, the Finance
Minister for the dexterity, ingenuity and
originality which he has displayed in fram-
ing this Budget. It is optimistic and bold
and we are glad that it is a surplus Budget.
It has got a number of salient and appre-
ciative features, the primary objective of
his Budget being to raise the capacity for
individual savings and to improve the per-
formance of industries. This is a notable
objective. His determination to take
additional measures to mitigate substantially
the mischief of unaccounted incomes and
wealth is indeed praise-worthy. His policy
of discouragaing deficit financing is to be
very much appreciated. The relief he has
given to the public by removing the excise
duty on footwear, cycle parts and other
articles of common use is very much wel-
come. The overall picture of the Budget is
certainly far better than that of the last
year., As such I should like to con-
gratulate the Finance Minister and support
the Budget.

We realise that in a poor country like
this there are difficulties in raising money
for a multiplicity of expenses. The
Finance Minister thinks there is scope for
additional resources, that mobilisation is
not yet exhausted. I quite agree with his
views. It is not unlikely that he will be
able to find a number of sources, new and
old, for raising more revenue for utilisa-
tion. Incidentally, L may point out one
source, and this is to convert a negative
source into a positive source. It is pow
well known that appreciable portions of
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the funds granted to the various Minis-
tries and organisations are not utilised s
the best possible manner, and a hugs
amount is almost wasted. Apart from the
huge wastage we know that in very many
cases the institutions and organisation»
receive information regarding the grants
made to them very late, sometimes in
February and March, and they are re-
quired to spend the amount by the end of
March. ‘This results in hurried nd vscless
purchases and the amounts of grant do not
fully serve their purpose. Thus if the
Finance Minister finds it possible to save
such huge amounts from being wasted, he
will be able to have a substantial amount
to be utilised for useful purposes.

Our resources being of a limiied type,
we have naturally got to give a goed deal
of consideration to priorities and propor-
tions in making the allotments, We all
know that we have got to cut the coat
according to the cloth, and therefore, it
would be worthwhile to examine the
various types of allocations made in the
Budget. From this point of view, an ana-
lysis of the Budget proposals micht be
useful. If we take the proposed relief in
personal taxation, we find that although
literally speaking we can say that there is
some reduction, this reduction, in reality,
is only a drop in the ocean. The tax rates
are still higher in our country than sny-
where else in the world. The Finance
Minister’s argument in defence of the tax
rates being higher than those prevailing ia
the United Kingdom and the U.S.A. is not
convincing. It is oonly in India that prices
of foodstuffs, clothing, housing, consumer
goods etc. have shot up so high and so
suddenly. The people having hxed salaries
particularly are very hard hit. If we con-
sider the details of domestic expenditure
even of a person whose salary 1s Rs. 2,000
or more, per month, we know that after
the deduction of the taxes he finds that a
very insufficient amount is left to meet his
and his family’s expenses. So there hardly
arises any question of savings on which
the Finance Minister laid so much emphasis
in his speech. It is, therefore, only fair
and proper that there should be given to
these people adequate relief in personal
taxation.
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We also find that the tax structure is
rather complicated. The tax structure
should be made more simple. It should be
simplified so that its calculation may be
made by the thumb-rule and not by intri-
cate arithmetic. This will help the assessees
and the Income-tax Officers to make ready
¢alculations and it will also save time and
also lessen tax evasion. He has come with
a provision regarding concealed incomes.
The provision asking the conccalers to
deposit 60 per cent of their  concealed
Income, irrespective of its actual amount,
does not seem to be appropriate and fair.
The reason is that there may be concealers
whose normal taxation may be over 60 per
cent. But if they take advantage of this
concession they will pay only 60 per cent
and not more, and not all that is due from
those concealers. This will benefit the
richer concealers compared to the smaller
ones. The rates of such taxation should be
broadly based on a percentage basis on the
deposits actually made.

Then there should be a sort of tax
sfability in  the taxation policy. The
Finance Minister has announced that all
new investments made in new companies
would be exempted from Wealth Tax for
five years. But is there any guarantee that
+he would not repeal it next year? Such a
provision existed when the Wealth Tax was
imposed, but it was repealed later. So I
say we should have an atmosphere of
having a stable policy in such matters.

There are various items over which one
can speak, but in view of the time avail-
gble and my interests, I would rather con-
fine my attention to one item, namely that
of education. I need nof use many words
here to emphasise the basic importance of
education. And the importance of educa-
tion in a country like ours which is a
developing counfry in the modern sense,
ts all the more. We find from the
Budget figures that the total amount under
this head is Rs. 50,84,42,000 only out of
@ fotal revenue of Rs. 2:353 crores. That
is to say, it comes fo about 2-3 per cent
only. If we look into the actual break-up
under the heading Education, we find that
even this paitry amount does not cover
the proper items of

education only,
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becauss I flad from the Explanatory
Memorandum given with the Budget, on
page 164 that under this amount are
im®luded a number of items which cannot
be said to belong properly to the item of
Education. There are, for example, these
items. T shall read out a few of the
headings. There is the Tibetan School
Society which is given Rs. 48 lakhs or so.
There is the School of Planning and
Architecture, an@ there is the National
Institute of Foundry and Forge Techno-
logy. And then there is the Central
Institute of Printing and also Bharat
Scouts and Guides. All these items have
been given several lakhs and it may all
come to several crores of rupees. And
all these items are included under the
heading of so-called Education. We can
realise that in a country like ours where
only Rs. 50 crores are allotted for
Education and fhat too has to cover so
many items, then the actual amount of
money that is really allotted to the item
of Education comes to less than 2 per cent
of the revenue.

General Discussion

Surt M. SATYANARAYANA (Nomi-
nated): Education is a State subject.

Pror. B. N. PRASAD: I am coming
to that. Some say that Education is a
State subject. It is a very good plea to
cover the matter under a technical point
But education is an item of much wider
importance. I may just recall that some
years back, perhaps in the year 1950,
there was appointed the Kher Ways and
Means Committee for education, and if
I am not making a mistake, the Chairman
of this august House was also a member
of that committee. And the recommenda-
tion of that committee was that the
Central Government should allot 10 per
cent of the revenues on items of educa-
tion. That being so and that being one
of their important recommendations, we
find that a recommendation of that typs
does not appeal to our hon. Finance
Minister. I should, therefore, say that
the amount for Education must be suit-
ably increased.

The Finance Minister has mentioned in
the context of direct taxes the names of
the UK. and the US.A,
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Tae VICE-CHAIRMAN (SHRIMATI TARA
M. RAMACHANDRA SATHE): You have got
only one minute more.

Pror. B. N. PRASAD: I should like to
request him also to compare the figures
of percentages of the amounts provided
for education in the United Kingdom with
those in his own Budget. I would now
very briefly mention a few points.
Although, technically speaking, primary
and secondary education may not be
considered to belong to the Central
sphere, the primary and secondary
teachers after all belong to our country.
A crigis has set in about which I need not
go into details. The whole country is
almost in a very critical condition regard-
ing this point. I should personally think,
whatever may be the technical difficul-
ties, the hon. the Finance Minister must
make it a point to find some money to
help these primary and secondary school
teachers.

I should like to emphasise one further
point, relating to the promotion of
scientific researlh. This is of funda-
mental importance in all phases of pro-
gress, intellectual, cultural, agricultural
and industrial and all incentive, stimulus
and amenity should be provided for the
promotion of scientific research. The
Finance Minister has imposed an addi-
tional ten per cent import duty on all
imports. It will be very desirable and
helpful if he could exempt articles
required for scientific study and research
from this import duty. It will not make
any substantial difference in the revenue
but it will go a long way to promote the
cause of research on scientific matters.
1 should earnestly appeal to him to give
consideration to this matter.

There is just one more point to which
1 should like to draw attention. I under-
stand that during the time of the former
Finance Minister, donations given by
philanthropists and businessmen specific-
ally for research purposes were exempt
from all taxation. 1 hope our present
Finance Minister will also continue to
allew such exemptions for the promotion
of research.

—_—
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I should like to conclude by hoping
that the hon. Finance Minister will give
greater consideration to education. 1 am
sure that if he is as generous to education
as he is to other items, he would be able
to find more money for education, espe-
cially for research. I also hope he would
be able to exempt scientific articles from
the ten per qent import duty recently
levied. Thank you.

Dr. SmrmMai PHULRENU GUHA
(West Bengal): Madam, I rise to accord
my support to the Budget proposals as
presented by tfe Finance Minister, X
welcome the opportunity to make a few
remarks on the Budget. It is gratifying to
note that the Budget has provided for a
surplus this tim¢. I welcome the tax om
urban landed property. It is not neces
sary for me to go imto the details of
taxation. The Finance Minister should
expect appreciation and 1 congratulate
him but I would like to bring certain
points, Madam, for which no appreciation
is possible. Madam, I want to draw ths
attention of the Finance Minister and of
the House to a fact which is very dis-
turbing. There is no mention of come
pensation for the displaced persons from
East Pakistan. It is expected that ths
dealings of the Government would bs
equal with all people, whether they arp
displaced from the East or from the West
It is said that as the displaced persons
from East Pakistan have property in their
name, there is no question of compensa-
tion payable to them. It is really surpris~
ing to hear this type of remark. I would
like the Finance Minister to find out the
circumstances under which these peoplg
have had to leave East Pakistan, whether
there was any scope for them to dispose
of their property, whether they are Indian
citizens now, whether they have any
income from the property in East Pakistan,
whether the property left by these peopl®
is enjoyed by the people of East Pakistan
and the Government or by these peopls
and whether this property is in their nams
in reality or in name only. I would
further request the Government to have
a proper enquiry into this and in this
enquiry social workers working among
the displaced persons from East Pakistan
should be associated. The Government
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of India should also take up this matter
mrgeatly with the Government of Pakistan.
Madam, I feel justice is being denied to
thom.

Madam, ! would like to mention a few
powts with regard to the Department of
Social Security. When this Department
was formed last year, everybody was
bappy, parucularly the social workers,
and we were looking forward for some
lead from this organisation. As a matter
of fact, this Department now is nothing
but a combination of some departments
from the different Ministries, I am
extremely sorry to say that there is no
lead from this Department yet. 1 hope
at least now this Department would give
a lead to the country towards social
sccurity measures. We know that the
resources are very very limited and we
also know that the demand for social
security is very great but, Madam, it is
expected that this Department will draw
wp a master plan. A long-term plan
must be put before the country, taking
into account the social and economic
oonditions of all sections of the people of
the country. The progress of work in this
Department should be judged in the light
of the total minimum needed for the
country. If there is no overall plan for
the minimum standard for social security,
kow can we consider the progress of this

Department?

I would like here to point out another
fact regarding the status of the Central
Social Welfare Board. It was said that
satutory power would be given to the
Central Social Welfare Board but now
we are told that the status quo would be
maintained. The status quo can be main-
tained for the time being but the people
working there should know the scope of
work for the future. The status quo can
also bring 1 stagnation. The Govern-
ment have to decide on this issue and
I feel that Government cannot vacillate
on this issue for years. Excuse me,
Madam, if I were to point out to you that
Government cannot decide its policy
rogarding the Central Social Welfare
Board because the Central Social Welfare
Board and State Social Welfare Boards
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arée run mainly by non-official agencies
and mostly by women. The officials are
hesitant to part with their powers parti-
cularly to non-officials and women. The
old mentality is still there pein ,»-—and
1 think so—without their knowledge. The
plans and programmes for social welfare
cannot be implemented without peoples’
participation.  Credit must be given to
the Central Social Welfare Board which
has harnessed thousands of non-official
workers to implement the programme of
social welfare drawn up by the Govera-
ment. It is the duty of the Government
now to give proper status to this body
and to get more participation by non-
official agencies, organisations and work-
ers. It is no use asking for peoples’
participation without giving recogpition to
non-official agencies and  non-officiat
workers., We hope that the action of the
Government will be in line with its mind
I may also say, “Please trust the non-
officials and the non-officials will recipro-
cate.” Madam, I cannot but
4 p.v. mention another serious problem.
In some business houses some young
officers are appointed with very high
salaries, Their salaries do not have any
bearing with the salaries of their counter-
parts in other establishments. Some firms
do not allow their officers to stay with
their families, I mean, in the Indian way
and Indian thinking. Even when these
officers stay in the same towns where
their parents are staying, they are not
allowed to stay with their parents by the
firms. Again, these officers have to take
permission when their parents come to
stay with them. The parents cannot stay
with their sons without the permission of
the firm and tHat is also granted for a
limited time. A serious social implication
is involved in some of these appointments.
I would like to draw the attention of the
Government to the fact that this system is
dgainst the very tradition of Indian cul-
ture. So I suggest that the Government
should take action in such a way that no
firm is allowed to have such rules for
their officers.

I may humbly submit, Madam, that
there is scope for cutting down the
expenditure of the administration Io
general, The overall cost in public undec-
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takings is Quite often very high. The cost
Bas to be comsidered in the context of
the overall picture of the people living
m the country. If a very major gap is
areated between the haves and the have-
aoly, then it would jeopardise our national
economy itself.

Madam, the Government has increased
#e allocation for family planning. It is
very good but it must be remembered
that the results do not depend on how
much money is spent but how it is spent.

Then there i3 corruption and black-
marketing in the country. There is a
great deal of talk about it also. We
demand that proper action should be
taken by the Government against any
person who will be found guilty of
corruption or counected with black-
marketing. But I think we have also
some duty. Our duty is 10 educate the
public not only by words but by example.
The public should be taught not to respect
persons on account merely of the fact
that they are rich. Unless we do it our-
selves it will not be so easy for the
Government alone to deal with the situa-
don.

I must submit, Madam, that in any
democratic society social equality is
necessary and priority must be given to
education. According to the ‘latest data
71 per cent of the men and 91 per cent
of the women in rural areas are illiterate.
How can we expect them to have either
the culture or the social development that
will release their inherent talent for the
promotion of social, cultural and econo-
mic development of the country? Madam,
if you wish your future generation to be
educated, you must educate the women.
We may congratulate the Government for
having developed certain sectors of educa-
tion like technical education, establish-
ment of national laboratories providing a
large number of scholarships, research
grants, etc. but I may submit, Madam,
most humbly thiat no country can have a
very rosy future if the teachers of the
country are neglected. Please look at the
salary of the primary and secondary
school teachers and also of lecturers of
Degree colleges. It may be said that
education is a State subject but we all
kmow that uniess there iy help from the
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Centre on this account it is not possible
for the States to do much in this sector.
It may be noted that the first class stu-
dénis are not coming in large numbers to
the teaching profession. It 1s not the
money factor alone that counts; the
posttion of the Wacher also counts. I
may say, Madam, that the teachers are
not given proper position in the society.
The administrator usually takes the upper
hand over the teaching community
because the power lies with the adminis-
trator. For sanction for educational
equipment and books, the list Las to be
submitted by the teaching community to
the administrators for approval. May I
ask, Madam, who has the better know-
ledge in regard to books and educational
equipment, the teacher or the administra-
tor? This position can easily be judged
by this one example only. Excuse me
if I point out to you that the professors
in the universities have little scope to
lIook up for higher recognition because
the present tendency is to appoint Vice-
Chancellors from among retired Judges
or administrators who have had no con-
nection with education or the students.
It must be remembered that the job of a
Vice-Chancellor is not only administration;
he must have intimate knowledge of
students. Proper handling of students
requires long-standing experience which
cannot be achieved without an intimate
konowledge of, and working among,
students. To my mind, the basic idea
behind the selection of Vice-Chancellors
is not helpful for the development of
universities. If Government think that
the services of a retired Judge or an
administrator must be utilised for the
benefit of the country, please use his
talent for the allied field of work for
which he has been trained. 1 am sure
the retired Judges and administrators will
also be very happy to work in the fleld
which is known to them. Please do not
push a Judge or an administrator into a
uvniversity. Do not think that the problem
of a university is only administration, It
shows how the mind of the Government
is working. I would request the Govern-
ment that if they want the proper func-
tioning of the universities, they must
change their present tendency and I feel
that a re-thinking is absolutely necessary.
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Madam, with these few remarks, I
support the Budget whole-heartedly and
thank you, Madam, for having given me
the time.

Surl M. RUTHNASWAMY (Madras):
Madam Vice-Chairman, if the socialist
heart of my friend, Prof. Mukut BRehari
Lal, has been hurt by the Budget, I may
‘fay the consoling unction to that heart by
referring to the chief traits in the Budget,
the leading ideas in the Budget. I think
socialism is called social objectives by the
Finance Minister in his speech. There are
all the leading traits of socialism in the
Budget, an attempt at lowering the incomes
of the rich, provision for planning of all
kinds. especially family planning to which
priority is given in the President’s Address
and even in the colder address of the
Finance Minister. But I must say that
there is a greater sense of realism, a greater
flexibility, a greater sympathy to production
in the Budget of this year.

From a statement of the 'eading ideas
of the Budget we may be able to record our
opinion on the Budget. One of the first
of the leading ideas is that taxation must
aim at securing a surplus. The idea behind
that is that taxation is a form of saving.
Now, if you are going to moap up the
savings of the country, the saving possi-
bilities of the country through taxation,
you leave less room for actual savings by
the individual citizen. - In fact, the small
savings for the latest year amount to only
Rs. 403 lakhs, Rs. 403 lakhs of the latest
year saved by a populatior: <f 450 milliouns.
The Economic Survey itself acknowledges
that “saving in private investment in
pricrity industrics has been kLeld back in
reccnt years,”

Another leading idea and s new idea
is the discouragement of investment
urbon property. I wonder if this is the
thin :nd of the wedge of impostna a ceiling
on nurban income and it has also to be con-
sidered whether this will invelve a dis-
couragement of industrial and other hous-
ing activities. After all, only Rs. 1°5
crores is to be realised from this form of
taxation.

Another leading idea of the Bunyel is
the aid given to other countrics amounting
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to about Rs. 46 crores. Is this for prestige
or is it as a kind of enlightened self-
interest? When all the money that is
available, that can be saved, has to be put
into production in the couatry, I wonder
why we are trying to imitate highly de-
veloped countries in offering economic aid
to other countries.

General Discussion

Deficit financing persists still because the
Finance Minister himself has acknow ledaed
that longterm borrowing is a form of
deficit financing. And not the least of the
leading ideas of the Budget is the action
taken against tax evaders and other forms
of hidden wealth., The most attractive
feature of the Budget is fhe numoer of
reliefs given. Relief given m a Budget
may be of two kinds, one, ad miseri-
cordiam, in order to help poor people and
the other in order to encourage ; reduction.
In the sphere of indirect taxes relief is
given to cyclists, users of coarse cloth,
footwear, users of printing and writing
paper. Now, 1 wonder what proportion of
the population will use printing and writ-
ing paper, coarse cloth or even cycles.
Some time ago, it was estimated that the
total number of cycles in the country 1s
only four million. Especially to an agri-
cultural population these reliefs do not
amount to much.

In the sphere of industry we find that
there is an increase in the duty on copuer,
copper alloys, steel ingots and a number
of basic materials for industrial production,
Will this increase industrial production?
Taxation has affected industrial production.
There is no reduction in the dividend tax.
It is no doubt tnie that certain tax bene-
fits and tax credit certificates arc given. To
that extent these are helps to industrial
production,

A series of income-tax reliefs are alsp
glven, especially in the higher grades of
income. The rate of incometax on un-
carned income has been stepped down {rom
88.25 to 8125 per cent. and on earned
income from 82-5 per cent. to 74:75 per
cent. No doubt these are reliefs, but, as
Mr. Dahyabhai Patel poiated out, they are
marginal reliefs, just like the headmaster in
a school reducing his caning frem twelve
strokes to, say, ten strokes. No doubt it
is relief, but what degree of reliei?
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The Finance Minister has also said that
in our country people deriving an income
of Rs. 1 to Rs. 2 lakhs enjoy or exercise
more economic power than people in highly
developed countries getting the same rate
of income. But then look at the number
of people ecarning such incomes in this
country and in advanced countries. The
number of income-tax payers is not more
than a million in this countiy, whereas in
the United States of America and England
they run to 40, 50 or 60 millions. And if
this high rate of taxation among the higher
mcome groups is considered to be a means
of producing social and economic equality
it is like reducing the heights of Mount
Everest, the Kinchinjunga and other high
mountaing in the Himalayas and distribut-
ing, say, the one hundred thousand feet
over the one million odd squars miles of
territory in this country. The level of the
country will not be appreciably raised. But
we must welcome also the reliefs given to
foreign companies, to foreign technicians.

All these are aimed at increasing the
industrial development of the country.
Increase of revenue is also aimed at

through prevention of loss and here we
come to the methods used o0 attack tax
evaders and hoarders. The methods used
by income-tax and other officers look peti-
lously like third degree methods used by
the police, if not a reign of terror, a reign
of fear among industrialists of all kinds, of
all degres. There is a small-scale engineer-
ing firm in Madras whose proprietor I
know. He has told me recently that he
does not keep any cash in his firm eor in
his house because he has heard of the
raids organised by income-tax officials upon
the offices of industrial :irms and even the
houses of industrialists. [here are ciher
methods which can be employed. Why
does the Finance Ministry not have its own
Detective Services as they have in the
US.A?

AN Hox. MEMBER: It has.

SHRI M. RUTHNASWAMY: There is a
Preventive Customs Service, but therc must
be a specialised Detective  Service.
Alexander Hamilton, First Secretary to the
Treasury of the US.A. who was also one
nf the founders of the Constitutron, among
the first things he did, was that he insti-
tuted and established a Coast Guard which
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would prevent smuggling and the loss of
revenue through smuggling. 1 bave written
on the importance of establishing a Coast
Guard io our country, spoken about it at
frequent times and even written to the
rinance Minister about it. 1 bope he will
take steps to establish this very necessary
Service to prevent the loss of customs reve-
nue. There is a Special Tieasury Enforce
ment Service in the U.S.A., a Secret Service
of the Treasury divided into a aumber of
Departments: Division >f Investigation of
the Bureau of Customs; Federal Bureau of
Narcotics and Drugs; Coast Guard; In
ternal Revenue Service, and so on. The
Treasury employs about 3,000 men
specialised in intelligence service and de-
tective service. Our Customs und Income-
tax officials are not specialised in detecticn,
They may be very good zdministrators of
Customs and the income-tax revenue. It
is not fair to them to put them on to this
work of detection. Just as the Police has
a special Department of iavestigation, the
Central Bureau of [Iavestigation or the
C.I.D., so also the Finance Ministry must
have its own specialists and trained
detective services. It is only then the
Finance Ministry will be able to prevent
the great loss of revenne that occurs
through these tax evaders, the hoarders of
wealth and the smugglers,

General Discussion

Then there is the income that may be
derived from reduction in expenditore.
Administrative expenses are going up, In
the present Budget, the Finance Minister
has promised us an increase of Rs. 9 crores
in administrative expenses. No doubt that
Rs. 20 crores are allotted for social and
developmental services; but compare that
with the Rs. 38 crores that have to be
spent on the debt services of the country.
Our national debt is growing by l=aps and
bounds. The total debt of the Central
Government in 1950 was Rs. 2,520 crores.
It is now in 1964-65 Rs. 9,726 crores. The
total debt of the Central and State Governr
ments has risen from Rs. 2,714 crores ip
1950 to Rs. 10,775 crores in 196364, 1
the prosperity of a country is to be jndged
by the debt it incurs, we must be one of
the most prosperous pnations in the world.
All this is due to the fact that the Finance
Minister is faced with the problem of pot
only raising revenue to enable him to help
the administration of the country being
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earried on, but he has also as a member of
a socialist Government to realise certain
socialistic objectives. On the one side, he
s to find money for the socialistic plans,
for financing heavy industries in the public
«ector, and on the other hand, he has to
find money, absolutely necessary mouey
for the defence of the country. And then
the foreign policy of his Government which
prevents the Government from seeking
military aid and alliance makes the
country dependent upon itself for its
defence. Even Rs. 726 crores will not be
capugh if India is to defend itself
adequately. Twice that number or there
times that number would be necessary.
Naturally, the Finance Minister is torn bet-
ween these two objectives of ensuring the
defence of the country on the one side and
of realising the socialistic ubjectives of his
Government on the other side. That is
bis misfortune and unfortunately it is also
the misfortune of the country.

Surmi M. SATYANARAYANA: Madam
Yice-Chairman, I rise to make my observa-
tions on the Budget presented by our able
Finance Minister. The Finance Minster’s
pame in this coutry will go down in his-
tory as one of the ablest nypnotists, He
has been trying to hypnotise by using
various types of methods for uplifting the
economy of this couairy.

If we look at the figures of the Budgets
presented in this House during the last
fifteen years, we find that the budget
figures have swollen ten to twelve times,
and when one looks at the figures now, one
feels that we have reached a stage when it
is pot possible for us to go beyond the
figures that we have reached. What was
formerly Rs. 350 crores to Rs. 400 crores
has risen today to nearly Rs. 2,500 crores
and more. There does not seem to be any
end to this enlargement of figures. But
what do these figures indicate? These
figures indicate the type of activity that has
been going on in the country for the pur-
pose of enabling the people 1w live in com-
fort and peace and to keep their body and
soul together. Whether this is going on or
not in various sectors and on all fronts of
our life or whether only a {ew people are
being benefited, still the starvation deaths
are there, the poverty is there, iho back-
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wardness is there. All this is being debated
and a number of people have spokems
on this subject. I used to think that man
was very important. A stage camc¢ when
machine became much more important
than man. Now the greatest unportance
that one can think of attaching to «
mongy. Man has beea defeated by
machine. Machine and man, both ol them,
are being defeated by mobey. ‘fhe whole
economy of this country, if [ m per
mitted to say so, is only rmoney-ceatred
economy. The whole activity in thes
country, whether it is social or caltural or
political or industrial, whatever it is, is all
money-centred. It is in ihis coatext that
I regard the present Finance Minister as
one of the hypnotists who has not onty
got the necessary intelligence but also the
imagination and the capacity to absorb all
shocks that a man is capable of absorbing
and also to give as many shocks as he can
which the body can stand. I really praise
him as one of the ablest Finance Ministers
for undertaking a task which other people
would shudder to underiake. Today, we
are not at all criticising him for giviag us,
as indeed he has given us, a surplus
Budget. It is not at all an accident, He
has been planning for it and he has plan-
ned very successfully. During the last two
or three years, he had been planning to
give us a surplus Budget so that the people
in the country would think that they nced
not at all pay any more taxes. But the
difficulty is, what we have not been able
to see, he has been able to conceive, and
collect as much money, as nwuch income
and as much resources by which he could
make the present Budget a balanced one.
But while using his wand of this magnetism
or hypnotism, I would like him to pay
special attention whether he bas been able
to use his plans in a way vy which the
whole country as such will be benefited or
only a few areas will be benefited. When
you look at the problem ia this country
whether it is in the industrial sector or in
the trade sector or in the coastal areas oc
in the central areas or in the coal mine
areas or in any other areas, you will find
that this economic activity is cuncentrated
only in a few areas. It is not at all help-
ing to enable men in the different regions
to get the percolation of this money as a
kind of power to ensure that their body
and soul can exist. I would quote figures



3167 Budget (General) 1965-66 [ 11 MARCH 1965 j

for the purposes of clucidation of my point.
Generally, it is understood that whatever
1s done in this country, it inust be bene-
ficial to everybody, and people living in
the willages. people living in the towns,
people living in the industrial areas, people
living everywhere, should get the same
benefit. For the purpose of avoiding a
longer time being taken on this, T would
straightway quote figures which 1 have got
with me. If you just take the per capita
sncomes ol the different regions, you will
find that there is a tremendous amount of
disparity. According to the figures supplied
ty well-known institutions devoted to econo-
mic research, Delhi's per capita income
1s Rs. 781'61, for Maharashtra it is Rs.
46854, for West Bengal it is Rs. 464:62,
for Punjab it is Rs. 451-31, for Gujarat it
3* Rs. 87161, for Maharashtra it is Rs.
very much below these figures. The ull-
India level is at Rs. 371-19, while Andhra
Pradesh gets Rs, 287, U.P. gets Rs. 297
and Kerala gets Rs. 301.4, Bihar has the
lowest figures. The Bihar per capita
income is Rs. 220, while the working forces,
that is the economically active population,
in the lower income per capita grovp 1s
very much higher there than anywhere
else.  What does it indicate? 1t irdicates
that the lower per capita income group
contributes the larger number of necple.
In the result, they get a lesser purchasing
power. 1 say that in a planned economy
these disparities are inevitable because we
will have to generate wealth and after-
wards the wealth has to get itsclf distri-
buted in a planned way. fut what is our
Planning Commission doing for the pur-
poses of finding out whether the people
get the necessary purchasing power? It is
not the human energy that gives mcney, or
that gives food., but it is only the pur
<hasing power, the money power, that gives
food. Tt is not possible for the people
living in the remote villages to procure
tood unless they get employed. This
employment should be made available to
such of those people who are lwving in the
varions sectors of the country, in the
various fields of the country. 1 we look
4t this problem, the problem nct only be-
womes very difficult but it also mukes it a
challenge 1o us. so that we may be able
te avoid these tegional disparities. I we
do not avoid these regional disparities, we
will get ourselves landed into difficulties.

General Discussion
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The reason for that is that we have mow
recognised, rightly or wrongly, States oa
a lingwstic basis. Each State has got a
linguistic conscience, each State has got is
economic conscience, each State has got a
social conscience. The position is that
today each State is looking only 1o the
Centre for the purpose of amelioration.
For the purposes of wealth, if they want
to prosper or if they want .apital, it is ot
possible for the States to think that they
can depend upon their own .coources. And
their resources are very meagre. What-
ever resources are there, they have already
been captured by the Centre. The Ceatre
has now become the master of the whole
economy of this country and the States
have now reduced themselves to a very
minor and a very low position. If this is
allowed, there will be greater difficulties ia
this country and those difficulties should be
removed only when we have got a parity
rconomy, parity economy in the sense that
wherever a man lives—whether he lives 1=
the village or in an industrial area or ia
An affluent area or where there is the
machinery industry, even a man who lives
in the village also—he should be able to
get for the output that he gives, for the
energy that he gives, for the time that he
lives, the ®&ame type of subsistence
allowance as a city man gets. This kind
of differences and disparities in the States,
disparities in several areas, disparities in
the social groups, will ultimately bring this
country into a kind of disruption and
trouble.

Madam, I would like to say that the coa-
centration of industries in a few areas is
largely responsible for this. Take for
instance the recent troubles in Madras, 1 do
not know whether the troubles were due to
the language problem or they were due to
any other reason. I do not want to go
into the merits of it although I am associat
ed with the language problem for a
long time and I have got plenty of it.
My own feeling about the whole thing is
that all these troubles had happened at a
place where the industries and the pros
perity are not at the lowest the concentra-
tion of the population, the unrest among
the people, the indiscipline among the
people and the disparities between one
group and the other, all these have ea-
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eouraged the people to become unruly and
indisciplined and made them ultimately
resort to such activities by which the State
property was destroyed, human bodies were
molested and a number of other things
happened, of which we have full know-
ledge. This kind of disparity and this
kind of concentration have to be looked
into not only by the Finance Minister but
also by the Planning Commission. About
planning we have been thinking for a long
time. I do not know what we have been
planning for. I have my own misgivings
about it. One of the most important as-
pects of it is that before one plans, one
must know what one possesses. Unless we
have a correct list of all our resources, it
is not possible to dress them, mould them
and make images and use those images for
the purpose of planning, so that those
images may act as inspiring forces. This
has been our drawback and our trouble
and we have to convert this trouble, be-
cause we have fixed up our objectives at a
very ambitious plan. This ambition is
quite good as far as our objectives are
concerned. But it must also be related to
reality. Without having regard to realities,
if we go about only with our ambitions,
it is not possible for us tp have those
achievements. They should not lead to dis-
appointments and frustrations and these
frustrations will bring a tremendous
amount of agony which we will not be
able to face in spite of having a very
strong Government.

Therefore, I would like to draw the
particluar attention of the Finance Minis-
ter to the regional disparities and request
him to have the money-motivated econo-
mic activities spread over as much as
possible.

With these words, Madam, I support the
Budget.

Sart G. H. VALIMOHMED MOMIN:
Madam Vice-Chairman, [ rise to express
my sense of appreciation and relief at the
surplus Budget proposals presented by our
able Finance Minister. When I see the
context in which these Budget proposals
have come, it appears to me that the words
of appreciation and the expression of relief
are too poor. He has acted as a doctor,
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he has acted as a surgeon, he has acted as
a physician, he has acted as a psychiatrist
and he has acted as an administrator.
Examine the context. We were badly in
need of food. It must be provided. We
were badly in that psychological atmos-
phere under which particularly the middle
classes and the lower income group people
were suffering because of the high prices.
He set it straight. He has also looked like
an industrialist to the Congressman. He
has met both the sections—one with a
sense of ideology like the Communists and
the other the vested interests, represented
by the Swatantra Party. He has cleared
through ail this and taken the wind out of
the sails of all his adversaries. He has
created a climate in this country that even
under such strenuous circumstances he is
prepared to put a surplus Budget in a way
that he would not take money from those
who fheed not pay it but he would take it
from those from whom it must be taken

Madam. our needs on the food front,
expenditure on Defence equipment and
Defence has gonme up thrice. Economic
commitments have been there because we
want to build up a socialistic structure. In
the public sector we have already invested
crores. Therefore, he has so evenly put
his Budget proposals that he has provided
incentives. He has given concessions. He
has given relief to the poor people, as I
said. He has also given up deficit financ-
ing. He has also given facilities in the
shape of concessions. He has simplified the
tax structure. So, the argument that the
Government is either ruining the industries
or ruining the low-income people or the
middleclass people, the Finance Minister
has marvellously, dexterously met.

Madam. whenever a criticism is made
from three fronts, be it the vested interests,
be it the socialists,—they may be S.P.,
S.S.P. or the P.S.P. whatever it is—they
themselves may be confused and that is
why they do not see socialism. On the
contrary, they see soclalism conspicuous by
its absence in these Budget proposals. Or,
they may be Communists, they wait for
a time that this ruling party with an able
Prime Minister, an able Home Minister,
an able Finance Minister and other
colleagues do come out with such proposals
that a confusion is created, a havoc is
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created and then they can fish in troubled
waters. To all this he has given a definite
reply, “Nothing doing. I will take the
money from wherever 1 can take”. And,
Madam, as a businessman, probably—I do
not know him personally—I am told he is
associated with a commercial trust—his
eyes went to Bombay. People, after in-
vesting Rs. 2 lakhs, Rs. 3 lakhs or Rs. 6
iakhs, were making Rs. 36 lakhs by in-
vesting in buildings in the name of con-
struction. The Finance Minister said that
this money which they have made should
be used towards investment in industry so
that employment could be given, indus-
tries could be built up and the country
could advance.

He has also conducted raids and seizures.
And he has also permitted time very
wisely. If he had said that the disclosures
would be open for all time, probably the
people would not come forward. He has
given them a date-line that if they came
forward within that time, out of their
black money, whatever it is, 60 per cent.
would be his and 40 per cent. they would
be allowed to keep. Morally, of course,
we can quarrel with this. But since money
is coming forth and since there is criticism
that honest people are being harassed, not
a single raid has failed. The Enforcement
department of the country must be com-
plimented. Not a single man was allowed
to let go. Wherever a raid took place, it
casily yielded not less than Rs., 10 lakhs.
By crores it has come.

Madam, people argued that if the
Government wanted money they would be
prepared to give it provided there were
some concessions. Even there he has set
all doubts at rest that their names would
not be disclosed or their reputation would
not be hurt. “Please come out with that
money which you have got because it has
brought about this inflationary tendency”.
be said, *“and under which the whole
population was groaning”. Instead of
complimenting him, they are accusing him
of harassment. I ask those hon. Members
who accuse him of harassment, “You argue
for whom?” Please argue for the people
and not for the vested interests alone.

Wherever there were difficulties in sav-
ing he has given concessiong that people
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can say that savings can go in the Savings
Certificates, that they can go in further
investments.

General Discussion

Madam, he has an ¢ye not only on the
heavy industries but he has provided
enough money also for the small-scale,
medium-sized industries. It may be allo-
cations here or there. There may be pulls
and counter-pulls, I am not entering into
details. All that I am saying is that these
Budget proposals have come at a time
when we are facing some internal dis-
sension and when there are threats on the
borders from both China and Pakistan. At
such a time, do we have to find money or
not? Thrice we have raised the money for
our Defence equipment. In income-tax
also, he has plugged the loopholes. I have
read books by one famous Advocate, Mr.
Palkiwalla, and others. They have given
some economic trends. There is a sort of
propaganda going on that if this sort of
thing is dene, the capital will be shy, the
sources will dry up and, therefore, it will
lead to chaos and unemployment. The
guestion is, let them earn money but let
them pay also to the Exchequer.

Madam, in cases where industries are
failing. the State has also come forward
with monetary assistance for them, so that
they can survive also. If law and order is
there, if contentment is there, if our labour
laws are respected, and if proper
governance of trade unions is there, then
there will be a proper climate for the indus-
tries to thrive, employment to be secured
and then the money would come. Madam,
here the money does not come because
there are legal advisers, because there are
financial advisers, and big contact men io
advise them that if there is partnership in
Calcutta and Madras, you can avoid tax. A
shrewd businessman as he is, he too saw
this, and that is why income-tax authorities
are given further powers to see that where-
as tax evasions have taken place, they are
hauled up also. Therefore, for God’s sake,
tor country’s sake, for the sake of the
millions of poor people, no hon. Member
should defend such tax evasions in this-
august House.

Madam, therefore, I say appreciation
alone is not sufficient. We must examine
these Budget proposals so that a favourable
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whmate is created in this country. Le
not adverse criticism again cloud the issue.
The issues are very clear, We want to
build up a socialistic structure. We want
to build up a society in which there shall
not be exploitaion. We want to have
equal opportunities for all classes of people
trrespective of race, caste or creed. We
want to be fair and just to the poor, to
the employee, to our officers, to our rich,
to our industrialists and to our clerks. We
bave animus against none. We have pre-
{uaice against none. We need the energies
and abilities and capacities ot all these<
people. Let them come forward to bwld
up a strong and united India that no more
we may have to go to any foreign power,
%0 that we stand on our own feet. There
s hope in the country that there is Con-
gress Party ruling in both the august
Houses, Rajya Sabha and the Lok Sabha,
there are able administrators, and we have
got—all said and done—-also uble officers,
be they the police, be they the income-
tax authorities, be they the salestax
authorities who, despite some black sheep,
have been acting and supporting a demo-
cratic form of government. There s
cnticism from the hon. Members opposite.
They want us to act in such a vacillating
manner, in such a panicky manner that
they get the opportunity to make them-
selves popular and defame us. Here is our
Finance Minister, Krishnamachari, here is
our former Finance Minister, Morariji
Desai, against all these mighty people
there was a malignant campaign. And that
is why, as 1 said, ag a psychaitrist our
Finance Minister decided to act in such a
way that he set at rest all doubts and all
doubting Thomases

Madam, I think I have said enough. We
wish godspeed to the Budget. If ke
Finance Minister is able to show savings
this year, probably he may be emboldened
to give us further surplus budgets so that
we can build vp a strong India and fulfil
the dream of our late lamented leader, Pt.
Jawaharlal Nehru I have done, Madam,
Thank you.

Surx M. C. SHAH (Gujarat): Madam,
before I touch the subject proper of Budget
discussion, with your permission I would
tike to make one suggestion. You know
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that there are two Houses here m ths
Parliament, There are several States whick
have two Chambers, the Assernbly and
the Council, but from practical knowledge
of the Bombay State, I would say that ia
Bombay the practice is, when the Budget
is presented in the Assembly, when the
speech is read by the Finance Minister,
simultaneously in the Council another
Minister reads the same speech. 1 would
request the Government to consider what
is the difficnlty if this practice is adopted
here.

SHrRI MULKA GOVINDA REDDY
(Mysore): Have a Joint Session.

Suri M. C. SHAH: In the Rajya Sabha
gallery in Lok Sabha, on the day of the
Budget, everyone of us is interested to
hear the Budget and its implications and
it becomes so overcrowded. We are nearly
250 Members here in the Rajya Sabha.
More than 150 would like to hear the
speech and go to the gallery of the Lok
Sabha. I was there personally for the last
2 or 3 years from the time I have come
here. Everyone of us is anxious to hear
the Budget Speech but there the over crowl-
ing is so much that it is very difficult to
accommodate all Members in that gallery.
Therefore 1 submit to the Government
what is the difficulty if an arrangement i
made to read the same speech simultane-
ously in this House. One might question
that this House has not got financial powers
but in any case we are discussing the Bud-
get. We are allotting four days in this
House for discussion of the Budget. W
this power is there, of discussing the Bud-
get, may I request the Government and
the Leader of the House to cousider
whether this House could not be given as
opportunity to hear the speech by amy
Minister simultaneously in this House.

Sami MULKA GOVINDA REDDY:
Why not have a Joint Session?

SEri D, P. KARMARKAR (Mysore):
That may also be considered.

Ser1 M. C. SHAH: 1 would join tbe
chorus of our Members in complimenting
our Finance Minister for presenting a
balanced Budget without any fresh taxation
after a series of years. One can under-
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stand that he has done his best in trying
to meet the complex economuc situation
present 1n our country and he has also
tried to look to the necessities of defence
and development and, 1n addition, he has
tried to help the common man and the
lower-income bracket man by giving some
concessions but I feel, commg from rural
areas, that the concessions and help that
have been given are not sufficient The
phght of 4 man residing in the villages,
since fifteen years of independence, has not
mmproved, if not worsened It 1s very
necessary that some active steps are taken
to see that the people residing in the rural
areas and 1n the villages feel that they aie
governed by a national Government which
1 anxous for theyr well-being and welfme
and that they get due share of benefit n
the complex of the country as a whole I
would also like to draw the attention of
the House that we have seen Budgets
presented in the various States recently
Almost all of them are defiut Budgets
One does not understand what 1s the ideca
behind, but I read in the papers that i the
Mysore Assembly, when the Budget was
presented, it was a deficit Budget and the
Minister saild “We have taxed our people
to their saturation capacity and there 1s no
scope whatsoever of taxing more m
Mysore and therefore the Central Govern-
ment must come to the help of the State
and try to fill up the gap If that 1s the
mentahty in all the States, because all the
States have presented deficit Budgets, 1 do
not know whether the Central Finance
Minister has ascertained that these States
have tried therr best to pool ther
resources and whether a proper case has
been made out for Central assistance If
that 1s not done, I am afraid all of them
would press to have greater and greater
assistance from the Centre and they will
not try to do their best for having utmost
mcome from their own resources

Secondly, 1t 1s a matter of concern—
we have had three Plans We have spent
thousands of crores of rupees The
country has progressed, there 1s no doubt
about that, but with the progress of the
Plans and with the progress of our projects,
unemployment is increasing One cannot
understand why at the end of the First
Plan there was unemployment, at the end
of the Second Plan there was greater un-
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employment and at the end of the Third
Plan there was still giowing unemployment.
I would like to hnow whether our planners
have considered that our Plans should be
employment ortented We have done our
best We can take pride for the progress
of the country but if as a result of that—
I cannot say as a result of it but as a con-
sequence—we find that as a matter of fact
unemployment in the country is datly 1n-
creasing some thought has to be given as
to what we can do for that How long
the people will suffer this plight of un-
employment—for years together? Are
they not entitled to share the benefits which
the people mn the other areas get from our
projects?  Therefore I would humbly
Teguest tnat sometming nas 1o be done to
see that this unemployment does not m-
crease 1 am told that by the end of the
Fourth Plan the unemployment will stll
increase  Something has to be done and
our projects have 1to be employment-
oriented, otherwise I am afraid this dis-
satisfaction will flare up and 1t will be
difficult to face 1t

I would urge another thing We all say
that India lhives in the villages but 1 do
not understand whether we have as a
matter of fact substantially strengthened
our base Look at the condition of our
villages I am told that the Fourth Plan
will be of about Rs 22,900 croies but cven
after fifteen years of independence the
village people do not get good drinking,
potable water What can we say to, and
how can we face, these people? What 1s
the difficulty? On this question, the Health
Minister stated that if they wanted to
provide drinking water to all the villages,
1t would require about Rs 11,00 crores
Now I submit that with a Plan of Rs.
21000 «crores, 1s 1t too much to
spare Rs 11,00 crores for the supply of
drinking watcr to the village people? Is
not that going to be a good mmvestment?
I wish to suggest that to give employment,
let us have a programme of having a good
school building, a good panchayat build-
g and no village to be away more than
two miles from a good pucca road Let
the panchayats, let the credit societies have
suffictent funds and if that 1s done, I am
sure the employment potential will increase
to a very large extent and I cannot under-
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stand, out of the Fourth Plan of Rs, 22,000,
why we cannot earmark a good, substan-
tial amount for the rural areas in our
country. The vartous Plans and annual
Budgets are meant to make the people
happy. What is the Government for,
what is the Plan for? The ultimate aim
is and should be that the people in our
country remain contented, happy; they get
the essential requirements of their lives
and if that is not provided for, I cannot
understand how we can face the majority
of our people, who are the majority voters
for Parliament as well as for the State
Assemblies.

The essentialities of life are: We
5 p.M. must have food. We must have

water. We must have education,
health and medical facilities. I am not
going to take up all these subjects, but 1
will discuss only two subjects as the time
is very limited. Now what is the water
position? We have not been able to
supply drinking water to all the villages in
our country—which is a fact. 1 do not
know what the amount is to be earmarked
in the Fourth Plan for drinking-water sup-
ply in the rural areas. Something has
to be done and let us hope for the best.
Secondly, food. For continuously three
years, there is a spiral, a rise in prices, and
it has become impossible for a middle-
class family to make both ends meet.
Fortunately for us, the next harvest will
come in the market in a very short time.
So the trend has changed, the prices have
tended to come down, but I am not sure
whether it is a permanent feature or a
temporary feature. The new crop is com-
ing up, the new crop 1is coming to
the market, and the prices have gone down,
but T am not sure whether after the end
of April this trend will be maintained, and
if unfortunately this trend of prices going
down or remaining at a minimum level does
not continue and the prices again rise, then
the planning is not successful. The country
will be in a very bad shape and this spiral
of high prices will destroy the faith of the
people in the administration.

Then the second question is housing. 1
have read in one of the reports that in
the urban areas. 61 per cent. of the house-
holds are living in slum conditions, and in
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rural arcas, about 82 per cent. of the
people live 1 flimsy huts. In the Third
Plan, the progress of housing schemes has
lagged behind the targets. In spite of the
ptovision made we have not been able to
spend it, and the condition of housing in
urban as well as rural areas is highly un-
satisfactory and some more serious atten-
tion has to be paid to it.

General Discussion

Then all the good schemes that we have,
all the good projects that we have in our
pans, they have to be implemented by the
a Iministrative machinery. 1 know that we
hive inherited this machinery from the
Britishers. But times have changed and the
a-pirations of the pecople have also changed,
a1d one has to admit that the administra-
tion has not played its part to that extent.
I cannot certainly make a sweeping state-
ment, I know personally of several good
officers who are honest, intelligent and very
bard-working, but the administrative
machinery as a whole has not come up
to the expected level in implementing the
different schemes and projects. Therefore,
if you go to the rural areas, you find cases
of neglect and delay, cases of harassment
from our administrative machinery, and
no proper efforts are made to improve it,
and unless good satisfaction is given by
the administrative machinery, in spit¢ of
all our good intentions, projects and
schemes, that co-operation which we expect
from our people will not be forthcoming.
I would therefore request that certain
principles must be laid down to fix res-
ponsibility on the officials entrusted with
the implementation of projects and see that
they lessen wasteful expenditure in the
execution of development plans.

About economic development of the
country much has been said, but T would
like to say this that planning in a demo-
cratic country like India is a new experi-
ment, and it always takes time. But even
then, if in spite of spending so many
thousands of crores of rupees, there is not
that satisfaction to the people that they
expected, it is time to reconsider, not to
race for higher expenditure but to rethink
the whole problem afresh, and see what
should be done.

Progress towards socialistic society can
be measured in terms of success achieved
in creating employment opportunities and
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for ensuring for every family a minimum
standard of essential needs of life.

In the allocation of resources in the
Fourth Plan, whether in public or private
sector, madjor consideration should be
production of essential commodities and
services on an adequate scale. Food and
employment are the two main problems
befoie the country for the present. The
population 1ise wipes off the increase in
national income and increase in agricul-
tural and industrial production, resulting in
high prices. The present crisis is a crisis
of confidence. The Government under-
takes to do much more than what it can
practically achieve. In spite of three Five
Ye.1 Plans, the people are facing the un-
bearable burden of hizh prices and scar-
city of essential commodities. Everyohe
tries to pget the maximum for himself with
the resulting mentality of scarcity. This
encourages hoarding, becatise one is not sure
whethet he will get his requirements when
necessary.

There has been virtual stagnation in our
capital marhet during the last two years.
I1 taxation is high, savings cannot be had
and investment becomes difficult, and this
rctards production. With a view to re-
activise the capital market, the Finance
Minister announced certain tax credits on
23rd December, 1964. The regulatory
customs duty announced on the 17th of
February, of a 10 per cent. rise on all
imports, with higher levies on certain other
imports, is intended to lower the gap
between the landed prices and the current
marhket prices of imported goods. But one
fails to understand what was the necessity
of this rise of 10 per cent. on imports on
the 17th of February when the Budget was
to be presented on the 27th of February,
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within ten days? Of course, I do believe
that the Finance Minister must have had
sufficient reasons, but for a lay man, it is
difficult to understand. Was it not possible
to wait for ten days more and announce
them with his Budget proposals? The one
idea is that with this increase of 10 per
cent, he will get about Rs. 70 to 80 crores
annually, fresh income, and from that he
has given small concessions to varjous sec-
tions of the community, and that also a
fragment of the new income that he will
realise by the impost of this 10 per cent.
duty on imports. The Budget concedes
that the taxation in India has passed safe
limits and tax reductions are necessary to
stimulate a greater flow of personal sav-
ings. In the end, I would say that the tax
structure requires that it should be steady
for a good number of vyears. If, every
yecar, changes are made in the tax structure
of the country, the result will be that pro-
duction will not increase, investment will
not increase and foreign capital will not
flow in the country to the extent that we
desire.
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Lastly, I will compliment the Finance
Minister for the steps he has taken. but
I would further remind him that it s
necessary that more concessions should be
given to people in the rural areas to lift
their burden which has become intolerable
for the last so many years.

Thank you, Madam.

Tur VICE-CHAIRMAN: (SHRIMATI
TARA RAMCHANDRA SATHE): The House
stands adjourned till 11 A.M. tomorrow.

The House then adjourned at
ten minutes past five of the clock
till eleven of the clock on Friday,
the 12th March, 1965.



